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Petition No 	 / 
r~3ntempt Petitjon_________ 	1 
Rew APPlication No, / 

APp1e. 

Rep(y ant S) 
 

Advocae for the 

for the Respondat'S)( 

Not softhest 	att 

	

29.8.02 	 Heard M r, A.Ahmed, learned 
s pn Canon 	 consej for the ap1icant. ut not in time  

Pettjonjs 	
r 	

The application is admitted. 
C F. 	 Call for the record s . 

rPS
.  O/ dpGsi[e 	

c 	List on 26.9,202 for orders 4  
dr I /R No77/ 

- 	

- 	

'- 	 membe 42gilstrer,. r
VXc8-Chajrrnan 

r,

mb 
i/v iJO1_- 

/ ? 
o 

H 	
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111.11.02 	List on 12.12.2002 to enable the 
. 

2Lf9 	 O2 	
respondents to file written statement. 

AW 

Q 	
cJ , 

Member 	 Vice-chairman 
mb 	I 



12.12.02 	The respondents are yet to file 

vi 
	 written, Statement. List again on 

13,1.2003 to enable the respondents to 

file written statement, 

3- 
Member 	 Vice-Chairman 

mb 

-Q-tt- 

to 

v V  

• 	
, 

23.1.2003 . Present : The 1 on'ble Mr. Justice D.N. 
Chowdhury, Vice-Chairman, 

The, Mon'ble Mr. S... Hajra, 
Administrative Member. 

4" 

	

- 	The respondents are yet , to 
file wrItten statement though time 

granted. Put up again on 14.2.2003 
to enable the respondents to file wri.tt-

• en statement. 

Member 	 Vice-.Chajznan 
tab 

\) -n 
	

14.2.2003 	"Further four weeks time is allowed 

to the respondents to file written state- 
ment. List on 17.3.2003 for oders. 1 - 

Vici-Chirman - 

tab 

17.3.2003 	Further four weeks ,ixne is allowed 
to the respondents to file written state-

merit on the prayer of FIr. A. Deb Roy, 

learned Sr. C.G.s.C* for the respondents. 
List 	21.4.2003 for orders, 

Vjce'sChaj man 

k. 

Lf 
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28.4.2003 	List on 27. nable 

the respondents to file written 

statement. This adjournment is 

granted on the prayer of Mr. A. Deb 

Roy, learned Sr. C.G.S.C, for the 

respondents. L •(L 

Vice-Chairman 

mb 

27.5.2003 Present : The Hon'ble Mr. Justice D.N. 
Chowdhury, Vice-Chairman. 

The Hon'ble Mr. S.K. Hajra, 
Member (A), 

No written statement so far 

filed by the respondents. Put up ain 

on 25.6.2003 for written statement. 

Member 	 L-V—i c e ai r man 

mb 
25.6.2003 	written statement has been filed.. 

The case may now be listed for hearing 
on 30.7.2003. The applicant may file 
rejoinder, if any, within two weeks 

from today. 

c&O L 

~k- 

 

mb 

30.7. 2003 

Vice-Chairman 

Present: The Flon'ble Mr.Justice D.N. 
Chowdhury, Vice-Chairman 

The Hon'ble Mr.N.D.D6yal 
Administrative Member. 

 

91,  

 

The learned couns9l for the applica-
nt is in accommodation. Accordingly the 

case is adjourned and is listed again fo 
hearing on 26.8.2003. 

Vice-Chairman 

0.7 



- 	 0.A. 278 of 2002 

• 	26.8.03 	1-leard learned Counsel for the 

parties. Judgment delivered in open 
tI-e 	rj f4D 	 Court. Kept in separate sheets. 

Application is disposed of. No Costs. TC 	' 	 . 	• 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHhTI BENCH 

H 	 . 	 DATE OF DECISION 26..08-2003 

I t a • 	• • • • • S  • • a 
 S S S • S S S S S • • • S • .APPL IC.hNT (s) 

. . . . . . . . . . 	. . . . . • . . . . . . • . . . . . . . . • • . . . .ADVOCATE FOR THE 
APPLICANT(S). 

-VERSUS- 

Union of India & Ors. 	 .. .. 

• i. 
..• es..... •. • • . .o..n.a 	• • . . . . . . . . . . . . . . •.. .. . . , REsPoNuEi'r(s) 

Mr.A.Deb Roy, Sr.C.G.S.C. 
FOR THE 

RESPONDENT(S). 

HON'BLE MR. MR.JUSTICE .D.N.CH0WDHURY,VICE1CHAIRMAN 

HON'BLE 	 MEMBER 

1 
	Whether Reporters of local papers may be ailbwed tb see the 

judgment ? 

To be referred to the Reporter or not? 

W1-ie€her their Lordsh.ips wish to see the fair copy of. the 
Judgment 7 

Whether the judgment is to be circulated to the other Benches ? 

Judgment delivered by 	'bl e 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 

Qriginal Application No. 278 of 2002. 

Date of Order : This the 26th Day of August, 2003. 

The Hon'ble Mr Justice D.N.Chowdhury, Vice-Chairman. 

-The Hon'ble Mr K.V.Prahaladan, Administrative Member. 

Smt. Chndra Kala Dutta, 
Upper Division Clerk, 
Off ice of the Executive Engineer, 
Guwahati Central Division, 
Central Public Works Department, 
Guwahati-21. 	 . . .Applicant 

By Advocate Mr A.Ahmed. 

- Versus - 

Union of India, 
represented by the Secretary to the 
Govt. of India, Ministry of Urban Affairs, 
New Deihi-ilO011. 

The Director General (Works) 
Central Public Works Department, 
Nirman Bhawan, New Deihi-ilO011. 

The Additional Director General of Works, 
Eastern Region, C.P.W.D., 
Nizam Palace, Kolkata-20. 

The Superintening Engineer, 
(Co-ordination) Circle,, 
Central Public Works Department, 
Eastern Region, Nizam Palace, 
Kolkata-700020. 	 . . .Respondents 

By Advocate Sri A.Deb Roy,Sr.C.G.S.C. 

OR D E R (ORAL) 

CHOWDHURY J.(v.C) 

The controversy pertains to legality of the action of 

the respondents in the matter of promotion of the applicant. 

The basic facts are :- 

The applicant was initially appointed as Lower Division 

Clerk (LDC) in the year 1969 in Central Public Works 

,, 'epartment (CPWD). In the year 1991 she was promoted and 

posted as Upper Division Clerk (UDC) and was posted at 

Shillong. By office memorandum dated 5.12.96 the respondents 

invited applications from UDCs who had rendered five years 

contd. .2 
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of service in the cadre to fill up seven posts of Head Clerk 

against 50% quota by Departmental Competitive Examination. 

The applicant alongwith others appeared in the Competitive 

Examination and came out successful. Accordingly by office 

order dated 5.6.97 she was promoted as Head Clerk and posted 

at Silchar against existing vacancy. The applicant promptly 

aceepted the promotion and intimated to the department vide 

her communication dated 16.6.97. The applicant also 

submitted representation before the respondent No.4, the 

Superintending Engineer, Co-ordination Circle, Kolkata 

indicating her personal problem and made request for her 

posting against the vacancy at Guwahati. It appears that the 

Superintending Engineer, Assam Circle, CPWD, Guwahati had 

had forwarded her representation with a request to consider 

her case on extreme compassionate grounds at Guwahati 

against any existing vacancy indicating that number of 

vacancies of Head Clerks still exists in various CPWD units 

at Guwahati. It seems that the respondents by office order 

dated 8.7.97 cancelled the promotion order of the applicant 

alongwith seven others on their refusal/conditional 

acceptance/non-receipt of intimation. In one of her 

representation the applicant also requested for her posting 

in places like Tezpur and Shillong and intimated that since 

her husband was also an employee of the CPWD at Guwahati she 

was entitled to be considered for promotion as Head Clerk on 

basis of the selection on the spouse ground. The 

licant prayed for review of the order and asked for her 

notion since persons junior to her had already been 

promoted and senior should not be deprived of getting 

promotion. Failing to get any remedy the applicant 

approached the Tribunal assailing the order of cancellation. 

contd. .3 
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The respondents contested the case by filing, its 

written statement. In the written statement the respondents 

stated that on the basis of the Departmental Competitive 

Examination she was selected for promotion to the post of 

Head Clerk. It was also indicated in the communication that 

no conditional acceptance of promotion would be entertained. 

Instead the applicant made representation for her posting at 

Guwahati. In the written statement the respondents asserted 

that applicant's case was considered against 50% regular 

selection quota of seniority cum fitness by Departmental 

Competitive Examination. Her case for promotion will again 

be considered in due course through 50% quota on the basis 

of seniority-cum-fitness. 

We have heard Mr A.Ahmed, learned counsel appearing 

for the applicant and Mr A.Deb Roy, learned Sr.C.G.S.0 for 

the respondents at length. On consideration of the materials 

on record it is found that the applicant was found suitable 

for promotion as Head Clerk against 50% quota on the basis 

of Departmental Competitive Examination. The applicant was 

accordingly promoted as Head Clerk and pasted at Silchar. 

The communication dated 16.6.97 (Annexure-B) addressed to 

the respondent No.4 indicated that the applicant accepted 

the promotion as Head Clerk. At the same time the applicant 

submitted a representation for reconsideration of her 

posting at Guwahati. The Superintending Engineer instead of 

ta ing any decision on her representation cancelled the 

order of promotion vide order dated 8.7.97. In the seniority 

list of UDC the name of the applicant appeared at serial 

No.106 and she belongs to Scheduled Caste community. She 

earned her promotion through a competitive examination. The 

same was unilaterally cancelled by the respondents. The 

contd. .4 
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applicant is serving in the department since 1969 and worked 

as UDC since 1991. Her superior officer in his communication 

dated 11.6.2001 addressed to the Superintending Engineer, 

Co-ordination Circle, Kolkata, respondent No.4 while 

forwarding her representation also indicated that the 

applicant has been serving in various stations in her 

service career and rendered excellent services to the 

department. Situated thus we feel that it is a fit case in 

which the department can take appropriate measure and 

reconsider her case in right perspective in the setting 

indicated above. The applicant may also submit a fresh 

representation within a month from today and if such 

representation is filed the authority shall take appropriate 

measure for consideration, if necessary by reviewing the 

order and pass necessary order in the facts situation as 

expeditiously as possible preferably within two months from 

the date of receipt of such representation. 
the 

With theseL application stands disposed of. There 

shall, however, be no order as to costs. 

K.V.PRAHALADAN 
	 HOWDHURY) 

ADMINISTRATIVE MEMBER 
	 VICE CHAIRMAN 
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I N THE CENTRAL.. ADMINISTRATIVE TR I BUNAL. 

I3UWAHAT i BENCH, GUWAHAT 3:. 

(AN APFt I CAT I ON UNDER SECT I ON OF 19 OF THE 

CENTRAL.. ADMINISTRATIVE TR 3BtJNAL ACT 19850 

OR I GINAL APPL I CAT I ON NO 	 OF 202. 

Smti. Chidr K1a Dutta 	-Appl icant 

-Versus 

The Union of Indica 	 / 

& Oth?r 	 Repondc nts 

I 	N 	D 	E 	X 

Si ,No 	 Part.ic:uiars 	 Pagp No 

1 	 Appi ication 	 1 to 

Verification 	 - 

Anne<ure- A 

4, 	 Annexure- B 

Annex,.re- C 	- 

6 	 Annexure- t)  

7 Annexure- E - - - 

:1 	AnnExure- F 

9. 	 Annexure- 6 
- 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL. 

GUWAHAT I BENCH , GUWAHAT I 

IN Imm 

- 	c 

- 

-17 

V f 
(AN APFL I CAT I ON UNDER SECT I ON OF 19 OF THE 

CENTF:AL. ADMINISTRATIVE TRIBUNAL. ACT 1985) 

OR]: SI NAL. APPL. I CAT I ON NO 	OF 22 

BE: TWEE: N 

Smt:i Candra 1(a). a Dutta 

1.Jpper Division Cle i F.. 

Office 	of 	the 	Executive 	Enqineer 

C•3i.wahati 	Centra). 	Division 	Central 

F: t ..t biic.  Works Depar trnent E'uwahatj-21 

-Applicant. 

-AND- 

1] 	The Union of India represented by 

the Secretary to the Govsrntnent of 

I ndia Ministry of Urban Affal rs New 

De).hi-11011, 

23 	The Direc:tor General (Works) Central 

Public 	works 	Department 	Ni rman 

Bhawan New Del hi - 110011. 

33 	The Add I t . ona 1 	F) .1 rector Genera 1 	of 

Works. 	Eastern 	Recjion q  

Nizam Paiace Kolkata-20.  
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43 	The Super:i.ntendinci Enq:irEer,  

(Co rdination) C:irc: 1€? q Cetral 

Public: Works Department Eastern 

FFqitn 	Nizam f::.1arp 

Kolkata -700020. 

DETAILS OF THE APPLICATION 

13 	 PART I CLIL.ARS OF THE ORDER AGAINST WITH 

THE AFPL. I CA TI ON I S MADE 

This appi ication is not directed against 

any partic:u :Lar -  order but it is macic for 

seeking 	a di rec: tion 	from this Hon bie 

Tribunal to direct the Re:.pondents to 

promote your app:iin1: to the post of 

Head Clerk as your applicant, has aircaiiy 

passed the Depa rtmen ta]. competitive  

Examination for promotIon from the post 

of Upper Division Clerk to the post of 

Head Clerk in Central Public: Works 

iepartment in the year 1997. 

21 	 JLiRISDICTION OF THE TRIBUNAL 

The applicant declares that the subject 

matter of the instant app ii cation is 

within the j urisdic:tion of the Hon bl e 

T r i bun a i 

10 
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33 	LIMITATION 

The appi icant •further declares 

subjec:;t 	matter 	of 	the 

appi icat:i.on 	is 	wth.ir 	t h e 

presc: ribed 	undEr 	sac: tion 	21 

(chiiristrative Tr'i.burai Ac:t 1985 

that the 

instant 

limitation 

of 	the 

4] 	FACTS OF THE CASE 

Fac:ts of the case in brief are given 

be I ow 

4.13  That your !'umbi a appl :icant. is a ci. U, zen of 

India and as such q  she is entitled to all 

r'ichts 	and 	privileges guaranteed under 	the 

Cont..ti tution of India 

23 That your applicant begs to state that he w a s 

appointed as Lower Division Lierk in he 

L;entral F'ubl ic WorI.::s Department in the year 

1969. She was promoted to the post of (..ippeç 

Division Cl a rk. in the year 1991 m and posted 

at Shi i long 

4.33 That your applicant begs to state that the 

Respondents had issued an Off :ice Memorandum 

No0 	9 ( 8) /96/SE (C) 	EZ/Ca 1 / 	1449 dated 	3--1 2- 

96 	W&W 	inv:i ting 	aç:ipli cations 	from 	Upper 

Di vision 	Clark 	who 	had 	c::omplatad5( five) 

years service in cadre in order to fill up 

-- 

I 
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7 (seven) posts (5( 

Head 	c: lerks 	v:ide 

E>niir"iati.on 	Out of 

post 	:.is 	reserved 

reserved for ST 

(nnexure-A 	is 

Me?morandu 	NoV, 

dated 05'-12-'96 

(Fl + t.y percent quota ) of 

Departmen ta 1 Compet.i. tive 

these 7 ( seven ) posts one 

for SC0 another 	post is 

the 	photoc:opy 	of 	Office 

9(58) /96/SE (C) EZ /Ca 1 / 1449 

innexur"e --'B is the photocopy of c:orr'içjen-" 

dum issued vida letter No 9(58) /96/SE 

(C) EZ/Cai/1471 dated 12-12--'96 

4.43 That 	your 	applicant 	begs 	to 	state 	that 

accord:Lncj 1 y 	she 	appeared 	in 	the 	said 

Departmental 	competitive exammnati. can 	for the 

post of Head Clerk 	She came out successful ly 

I
in the said examination with merit quota 0 1 he 

:oi_rjprt No. 4 vide Office order No. 

9(55)/97/E3C(C)EZ/ Cal! 436 dated 05-6-199:7 

issued the SM promotion order of the 

applicant to the post of Head Clerk and she 

has been posted from ACC Suiahati. to SCD 

/81 1 char, ay.A.MV The applicant accepted the 

promotion order vde her letter oated I 6--06--

199i She has also submi tted a representation 

to r rec cans ida rat, 1. c:in o + her promotion of 

pc:ist.nq to Si ichar vide her letter dated I I-

'36-3.99'7 The Super'intendi.ng Engineer, Central 

Circle....I CFWD Guiahati--21 also strongly 



r'ecocrmendec:I her c:ase to the Respondent No.. 4 

vide his letter No 	21(3) /ACL-i E-I I /i-   2050 

dated 	-06- 1997 

Annexur'e-C 	is 	the photocopy of 	Off ice 

order 	No 	9 ( E3) /97/SC (C) EZ/Ca 1/436 	dated 

05-06-" 1997 

Annext.tre--D 	:.is 	the 	photocopy 	of 	letter 

dated I 6ø6- 1997 

Annexure-E is the photocopy of letter 

dated 1 7-06-- 1997.. 

Anriexure-F 	i s the photocopy of 	letter 

No.. 21(3) /ACC-1 /EH lI/A 2050 d a t e d 30--06-

1997.. 

4.53 That your applicant begs to state that the 

Respondent 	No 4 	refused 	to reconsider 	her 

rec:Iuest for promotional 	posting 	f rcirn Si 1 char 

to GUWahati. Accordingly, 	her promotion and 

posting 	as 	head 	clerk 	was 	cancel led 	But 

after 	one 	year 	of 	cancellation 	of 	her 

promotion and posting as head clerk shc:u Id be 

considered by the Responoent. No.. 4.. Lastly,  

she filed a representation dated 06... 

:'efore 	the 	Respondent. 	No 	4 	which 	w a . 

fortarc.ied by the Executive Engneer, Ouahati 

Cer'tra J. 	D'vaeirri 	Central 	Public 	Works 

Department Luwahati-$i on 11-06-2001.  
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Annexure-G 	i.:i 	the 	reprc:sentation 

submitted 	by 	the 	applicant 	on 	06r-6-- 

201 

nrfeXure-H 	is 	the 	photoc:opy 	of 

forwarding i. etter dated 1 i--Wi 

4.63 That 	your 	applicant 	heqs 	to 	state 	that sh 

had 	pac.seo 	her 	Departmental 	Competitive 

E.xaminat.on 	for 	the 	Post 	of 	Head 	Clerk 	under 

• Mer:.tt 	Quota 	in 	the 	year 	1997 	Since 	then she 

is 	entitled 	to 	get 	promoted 	to 	the 	post of 

Heaa 	LI erk 	But 	the 	Respondent 	No 	4 	on plea 

• of 	her 	refusal 	for 	the 	place 	of 	posting at 

S:i.ichar 	has 	denied 	her 	due 	promotion 	for last 

5 	years 	Many 	of 	her 	juniors 	have 	a 1 ready 

been 	I:romot.ed 	Most 	surprising I. y the 

Respondent 	No 	4 	d ..d 	not 	take 	any 	action in 

this 	matter. 	Hence . 	 she 	is 	c:ompel led to 

approac:h 	this 	Hon 	ble 	Tribunal 	for 	seek. i. ng  

J ustjc:e in 	this matter. 

4 73 That 	your 	applicant 	begs 	to 	state 	that 	duft to 

her 	personal problem she 	refused the 	said 

Fromotiona3. Fostinq Orcier 	dated 05-06-1997  

for 	the 	post. of 	Head Clerk 	But 	the applicant 
is 	entitled for reconsideratir)n of 	her 

posting 	as Heao 	Li erk 	after 	one year 	from 

issuing 	the earl icr Promotional 	order dated 
j997 
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4 8] That your applicant becjs to state that she is 

the senior most Uppe:r Division Clerk in this 

region But most surprisingly the Respondents 

ii : d not consider her name f or next prt.i on 

to 	the po:t of 	Head Lierk 	Hence, 

f:LndincJ no other a 1 territ.ivc your applicant 

compel led to approach this Hon ' hie Tribunal 

for seeking .i ust.ic:c 

4.93 That your app). icarit. begs to state that sh 

has got reason to hel ief that. the Respondents 

are resorting cclourable e::<ercise of poer to 

ac:commc::date the persc:n5 of t.he:i r interest 

	

4.103 	That your applicant begs to state that 

.1.  he actions of the Responclen t.s are i 11 ega 1. , 

arbitrary q 	violative 	of 	the 	princ:iplc 	of 

natural 	j ustce and also viol a t i v e of 	the 

fundamenta i. 	rights 	guaranteec:I 	under 	the 

Lonsttution 	of 	India 	The 	acts 	of 	the 

Respondents are whimsical It is further 

:J.pçJ that the Respondents have acted with a 

ma l.a fide intention to c:teprive the app]. cant 

from her legitimate rights 

	

4.113 	That your appi. .icant begs to state that 

she has made prima facie case against the 

rcspc'nden ts for not g i. vi ng her due promot on 

to the post of Head Clerk 	The principle of 

balanc:e 	of 	convenience 	3. .ies 	ye....y 	much 	in 

favour of t. he app]...cant. 



601 

4 12] 	That your app? icant bqs to state that 

as per her knolede there is no viçj lance 

case,' 	dLisc:ipJ. mary 	proceeoincj 	pend.i.ncj 	or,  

cc:intemplated aqamnst her nor any adverse 

remark in ACR communicated to the app? :iç:an t 

As such it is a f:i. 1 case to interfere by 

this Hon bi a Tribunal to protect the .inta rst. 

of the app? icant 

4.133 13] 	That 	your 	app? icant 	submits 	that 	the 

procedure adopted by the aLtthori ty in the 

case of app? cant is :mproper 	mala fide 

ml laal and Nithout jurmsdiction 

4.143 	That your app? icant submits tha tir'1 any 

view of the i-acts and cmrc:urnstances ... t is a 

fit c::ase for passing interim order :protect..... 

the interest of the app! mcant 

4.153 	That this app? icant is filed bona fida 

and for the interest, of j ust:mce 

4 
	 5 	GROUNDS FOR RELIEF WITH LEGAL. PROV I SI ON 

5.13 	For 	that 

narrated in 

Respondents 

n" ia--f ida 

jurisdiction. 

due 	to 	the 

data 1 1 	t. he 

is in prima 

arbitrary 

above reasons 

ac t''•rr•' 	o-f 	t. he 

fade 	illegal. 

and 	w i thout 

5.23 	For 	that 	there 	is 	violation 

provision of ex:istirg Central Pub? Ic 

O 
(' 

r 
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Works 	Department 	Manual 	Vol me- I 

regarding pramction of the individual 

3] For 	that 	the 	Respondent 	No 	4 	has 	not 

shown 	any 	reason 	or 	c::auses 	for 	not 

rec:onsderincj 	her 	promot. on 	to 	the 	post 

of 	Heao 	Lierk 	Henc:e 	the 	action 	of 	the 

Respondents 	are 	illegal 	arbitrary, 	mala 

+ ide and with a motive behind 

43 For 	that 	the 	act:ion 	of 	the 	Respondents 

J. 	highly 	illeqal 	arbitrary 	and 	also 

\'iolat:L ye 	0+ 	qu.idel ines 	of 	Promotion 

Policy.  

33 For 	that • 	the 	Respondents 	have 	not 

scrutinized 	the 	seniority 	3.1st 	and 	Merit 

L..ist 	of 	the 	Upper 	t)ivision 	Clerks 

properly 	and 	thoroughly 	Hence 	the 

c:tions 	of 	the 	respondents 	are 	not 

sustainable in law as well asir 	facts 

5.63 For 	that 	the 	Respondents 	have 	violated 

the 	Article 	14 5 	16 	and 	21 	of 	the 

Const.tt.ution of 	India 

73 For 	that 	being 	a 	model 	employer 	the 

Respondents 	cannot 	deprive 	the 	promotion 

of 	the 	appi icant 	without 	any 	.j usti f :ica'- 

t I on and reason 

/ 
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B] 	For that., in any view of the matte v the 

action 	of 	the 	respondents 	are 	not 

sustainable in the eye of law and as 

1. 1 as fart 

The 	appi :ic::ant 	craves 	leave 	of 	this 

Hon b].e Tribunal to ac:Ivanc:e further 

q rounds at the ti. me of hear mci of this 

instant. appi .ic:ation 

63 	DETAILS OF RE:MEDIES EXHAUSTED 

That there is no other alternative and 

efficacious 	remedy 	available 	to 	the 

applicant 	e::cept 	invokincj 	the 	jurisdic- 

tion 	of 	this 	Hon bie 	Tribunal 	under 

Sec t.iori 	19 	of 	the 	Administrat:ive 

Tribunal ACtq 19B5. 

71 	MATTERS NOT F:RFV  OLJSLY F I LED OR 

FEND I NB I N ANY OTHER COURT 

That the applic::ant further declares that 

he has not filed any appi ication 	writ 

petition 	or 	SL t. 	in 	respect 	of 	the 

subject 	matter 	of 	the 	instant 

application 	before 	any 	otner 	Court. 

authority, 	ncr 	any 	such 	appi .icat.ion 

w't petition or su:iL is pendinq before 

any of them 



B 	RELIEF SOUGHT FOR 

Uncle 	ia facts a n d c .rct..mstar'ices stated 

above 	t h e 	appi icants 	most 	raspec:tful ly 

prayed that your Lordship may be pleased 

to admit this appi ic::ation 	ca i. I f o r the 

records of the case 	issue notices to 

the Respondents as to why the rel :i.ef and 

rei. i. v e s sought for by the appi icant may 

not. be cjrantecl 	and 	a f t e r 	hearing 

part i as a n d t. he cause or causes that may 

be shown your Lc'rdshps may be plea-sad 

fr direct the Respondents to give the 

4j lowing relief 

8 1 	That the Hon bi a Tribunal may be p1 eased 

to d Ji. r-  e c t h e Respondents to give 

promc:tinr to t t --i e appi ic:ant as H e a d Clerk 

with retrospective effect + rom the date 

when the junior persons have been 

promoted to the post:. of Head Clerk 

B 2 	To pass any other order or orders as 

deem 	f it 	and 	proper 	by 	t:ha 	Hon bi a 

T r i bun . 1 

Cost of the Casa 

cfl 	INTERIM ORDER FRAYED FORE 

1() 
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The 	appli. cant 	most 	respec t.fu 1 ly prays 

for 	inter:Lm 	order 	from this Hon b Ia 

Tribunal 	that 	the 	Hon ble Tribunal may 

be 	p1 eased 	to 	di rec: t 	the 	respondan ts 	not 

to 	make 	further 	prc)motic:;n 	to the post 	of 

Head Clerk from Upper Division Clerk 

103 	Appl i.cat:ion 	Is Fi. led 	Throucjh 

Advocate 

113 	Particulars of 	I 

LP.O. NO, 	771 
Date Of Issue 

issued + rom 	C' 
Payable at 	( 

lL 
123 	LIST OF ENCLOSUREs: 

As stated above, 

Verifj,cation, 

0 
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VERIFICATION 

	

I 	Smti 	Chandra 	Ka. I a 	Dutta 	Upper 

F1 	 Division Cier:: 	Office of the Executive E:rirEr 

Gahati 	Central 	Division 	Central 	PubI ic 	Works 

Department 	Guvahati--21 and verify the statements 

maoe 	in 	the 	accompanying 	appl :Lc:atlon 	and 	in 

PagraPhe Ly ., Cj1  Lc1  y T -b G. are true 

to my knowidgs, and those made in paragraphs 

are he:ing matters of records are true to 

in-formation derived therefrom which 1 believe to 

be true and those made in paragraph 5 are true to 

my legal adv:ice and rest are my humble 

submissions before this Hc:in ble Tribunal 	I have 

not suppressec:I any rriateria 1 -facts 

And I s:ign this verification today on 

this the24Lday  of August 2$ at Guwahati 

Dec larant 

t.  
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OOVRN1NX or IND1  

CENIThAL PUflLIC WORKS btFA  

- 	
: 

Nok9(58)/96/3(C)Z/CCL/444 	D210d 	5!T?16" 

OFFICE MEMOR1NDUM 	' 	 . , 	 •. . 
4( 	 - -- — 	 .  

..4,.: . 	 up 1ictiorS are hereby invited from Upper D1VJSiOfl •cae •rk+. 

: 	
hvin 	t'tve) )4t1 	 xi ccre jn,orde to VA 

' 	 :L • UP 9 posts(50% quota) oC Head C1erfS sand who øro 	 4a 	* 

. '1tthe deprtmefliEi 	 competitiVe .p,wmiiCliOfl f0X'. 	L1() 

	

: • 	5 0% vacancies jj. tbe.?gree df' Hecd..'Cler)ç,'7 pStS are for 
. 	

: ve.1 posts for SC cctegoryaflli potS ,Zor ST categOXYm 

I 	 t . Te said exaiat1O?4  Is sckdUJ.ed tbrbe held on 
I 97 in the ôCice 	te 
1Circ1a)'B'reio,17tb £odr;NiZa1.PC1aCe, Caicutta.0r 
tes from West .heng1,BihLr"riSS9 & M.P. and at PeU1U11i UX1d' 

. . . 
i Suptdg.Engi.teerASS 	Cext,C1rc1e,C?WD, GathFti Cor 

situated in jssam,Mehalaya , Ma.iPUr,  and .TrLpura as per'prOO.' 
I yen he low  

The ex amination will comprise of three papers and eaC1 
carrying 100 marks Ttie' for each paper will be allowed  

T} examinatIon will be taken in the Ci11 folloWIfl S*' 

- 	
—,—,-------.---- 

Date 	'.L.Lrne 	 aper 	 ub.jec 
11 

23.1.97, 11p0i1M 	, 	 •Poper—I 	i).'rrce s wrttJ-n 
I)ift1ng 	 , 

2.1 .97  2.O PM 	Paper—Il I) Office procedure 	r. UPWD M. 

/ 	I 	
als. 	 ." 

2..9.1.7 10.00AM 	Pper—III I 	oeral f.t hi21 
II CFRs. 	±±i-: 	S.R. 
iv 	 R 1eori 	t.eS. si 	v) LeaVe'.lt 

, 	 vi CPF  

Text books on th .abov.e rules sii be alowed f' yp1t 
only. 	 •, ,, 	

', ,: , 	 , 

	

- 	 All Ss/LLs IcluIg SSWs ore roqueste thdt 1]2 CO&b 

'of thi. memo may please be brouLht to tht notice of th 
tafC and applicat.ons if any to sit the cx LtICJ mo' 2.

Sert t this oUie by 10.1.97 tt the lLtest Cs pr ptcscr'JJ'XtP' 
'I. 	 frma giver, belLw. 	0 	

' 

Candidates sthlecteo from rl.cp L rtmentol competi. L7e. 

sferredosIdeCalcuLt/Tone 
report £L  the  excmjnii1ori ,  Ivty' a L 9 	n1 

-, 

, 	 4 	1 	' ( R.K.Gl'cshi :. 
• 	 . 	 /4 	', 	4 	Superizteiidir.g Jrig.theer: i• 

V 	 2/,./2 J6 	Ccrditiou Cir'1e 
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:. 	 . 	
GOVERNJNT OF INDiA  -° •:: 	 CENTRAL PUBLIC WOfKS DLPJ\RTMENT 	. 

; 	. NO.(55)/97/sE(c')Ez,cl,4 	Dtd, 5.6.97 	 ,( 

.. -.,.. . 	 .. 	 . . 	 , 	

2. 	• 	:• 2 	. ' 	Q D ! 	
I 	 •' 	I ' 	• he'undermefltjoflQd UDCs re 	 Heod Clerk npb:: 

. 	
ly tempor&ry bs1s in the sc1c  of 'pay of £OIfl the dit 	cth 	SSUm1fl ,! chrges c) hoiLher post3 unti:LL Urthr ordcrs, On P'OQt1CX thcy, shQIi b onprobtjoi for 	er1d OII2 (Two) yeQrs, 

: 	• 	: - 	• • 	. 	, 	. 	. 	 . 	. . . 	
hr I 	• 	

T 	 ::. 

. . 	 . 	
I 7,B.Murmu (sT) 	 . .. 

.. 2..' 	PBhdj 	
1 	•Q 

. 	

I 	 ' 	
. 	. 	. 	cIA L 	

,  

\3 	EK.Noncii 	SC) 	' 	, 	.. 	
n 	 . 	 . 

I 	• 	 1.9. 
... 	 . 	 . 	. Samlr Chowdhury4 	

. •2O. B.CSarkDr, '  5
6 

	 K.Muiljck (Sc) 	
21, IVS*D.Thm (ST) 	

?- '•&. 

6 	, 	Loij. (sT) 	 . 	. 	
fl  

	

.•r..aQy 1 	 . 	

; 

,.. 	1. 	SN*Ch31roborty 	 ' 	 . a-. 	
:- 	P. K.Njtra '2- W.:D.Iihuti 	 ... 	

: 

9 	K Rava (ST) I JI 	 ( 2. rR4K.Ukjl 	I 	

I 
K.CGhoj 	

25. Sankj' Uhr (Merit Quota) 	:  
2. 	 /Li 	• •. 26 	A.. 	. Sori'1 	• 	ii 	

: • • 
1 	• 	".KMMajumc1r 	

27, A.K,JJ3s 	 II 13, 	G.C.Dps (Sc) 	
" I\.Mojufrldor (SC) 	;. •' 	

2Cm 
; 

M11 5. C.K.Dtt(SC) 
 I . II 	, '••,:1) 15 	JK.ChOWdhUrY(SC) 	

I 	
I 

1i,: 11u: t R.K 1 ndc1 i (sc) 	) 	ii 3Q,t  I 	 I 	r I 	I 	I 	1 	 Ihr 	
I I 

 Bj 
' 

44 'ionsequont nbovd 	 promotion the ollwIng trQns 
re hery ordered wit1 iminüdatu offoct n ,  thi1 	_of PUblic Sorvce, 	 , . 	 .' 	' •- . —'---- ------------- --------------------------------- 

Nmc 	 Fro 	 To'1 	 Rcmarks 
1 	

--------- 	 -------- - 	- 	 (::..d) 
 Shr1;..B,.RQy;,l 	 ,,, 	

.Ex.vc3ncy ,. 
PCD-/pnd '(II 

K N 	
-do- 	

I 
f 	 I 	

.r. 
" 	H. , ondaj 	' IDCD/hoflbèd 	BC-I)I/J3SR 	-do- " 	Samjr Ch,od'huryL 	SSW)'/c; 	II  TCD4jpu 	I 

I 	tr? 
 /K.Mu10k /r 	 CCC1/Cq1,, 	ICD/S111'UrI 	-do- *x 	 III 	

DcD/phbdi1 	
O-1 

(• 7 U1 	
4SN.Chokrciiorty 	I CCLCl/Caj 	CCCIZ/c. 	-do- 

I 	 I  H 
 

191u "iJ KiRova: 	 MCDI/Imph1J i1N/Imph1 	
-dod 

	

- 	
I I...,I Gh 	

qr/Gouhj G 	ro cot dQ 

	

j 
DV./GUhdt- 	 :. 

j(I/Is 	
'I 	

4 
11 , 	

DFR 	
- 	I - A.K.aunr 	

- lINe /Mekh]inj — I -do 

"S 

- 
J 1 	II 	11 	 Il 	 I 	 I 	/ I 	 I 

I Jt I  

0 

I..  1 



, II4 	 I.  •. 	

¶1 (. 

,1 

-2- 
2. 	 4. 	5. 

/  

13, S1 	 CCD-I/ci, 
14. A.Majumdr 	 CCEC-I/CU1 	CCEC-I/C31. 	-do- 15, R.K.Chowdhury 	PCD-I/pt0 	SSW(HQ)/potn. 	-do 16. R.K.MOfld3l 	CCC-1II/Co1. 	CCC-III/Ci. 	-do- 	i * 17, 	

DCD/Dhflbd 	RCLD/Ranchj. 	-do- 13, 	.C.Sorkr 	NCD/Shi11On 	£0 to CE(NLz)/ / 	
hillong, * 19, G.Ds Gupta 	CCC-I/C0l, 	CCC-I/C01. 	 dOt4j t 20, LC.Sarjwr 	 CCCIII/Ca1cutto ccD-vIII/C3i, 

rs,D.Tham 	NCD/Shillong 	SSW(HQ)/shj130, 
P.R.Roy 	

CCD-V/Cal,' NLD/Calcutta 
W.D.Bhtj0 	GCD/Gafltok 	GCD/Ganjck. 
R.K.Uk1 	 BCD-I/Barasat 	BCD-I/BarAsat, 

•,,,• 	s,•' 	' 
** 259 Sankbr Dhcr 	CCD-V/Cal 	BCD/Buniadpur, 	•  

A. C ,ShCrma Coord. Circle/Cal, KCD-I/K'naor. Vice 
A • K . Ii C 

FIG tras.•'• 
d. A.K,D3s 	 Cocrd.Cjrcle/Cal 	

ferr 	' 
NCD_II/borhampur Ex.';, 

vcn• 
ACC/Gauhatj 	SCCS11car 29, Amol Kr.Das 	SCD/Sjlchar 	 /S1lhr 	-do4- 1 	

, 	r 
309 

r' 'MeK.BiSWaS 	CCD-IV/C, 	ICII/Islampur 31, Dinkir Nishra 	PCD-II/pa 	JLCD/Jalpa1urj 	o- 

7 	The promoted UD s will have to Intimate thcir cccoptcnce/ refusal 
of promotion/posting within 7 (seven) days for Calcutta • and 1 5(fIftee) days for Outstations , from the date of issue of 

this order. Theconcerned controlling officers are hereby requested.. 
to obtain Written acceptance/refusal of promotion from the 
promoted persons and to communjcnte the same to thia off ce 

Wi.thln 

	

will entertaIned 	
i  'the date specified CbVe, No conditional acceptance of promotion 

In case no'lntimation about promotion/posting is received from 
Speifj'ed date,, their promotion are 
further reference. 

Occeptcnce/refusil of hXXR obove, % ' 
the promoted persons within the 
liable to cancelled without' 

oiitd. .3. 

S 

i•• 	
•••y •.•• - 	, -•., . 	,.• 	•' 

	

:. 	,i 

\ 
1 



it 

 

The ontro11jn 

'I 

c1r' 	iiso requeste •d thnt .i.S' flny vl]I1i 
pI1nary case is 

pending or cntploted Lgd.nst ny pronotc,Lj. 
lict of pomotion Should not be given to him nd the I'nc t 

 . communicated to this .offjce forthwith. 
- 	

Furthr the controlling Officers: re requsd to relonse- hr 
.°ffij 	

Who accept promotion withu•t wEit1n for sUbatj.tu•o r, pr  Ue 
instruction of higher Uthorjejes wIthin 

1 5/20 days from the dtc of,  issof this or.der. 

. * PromoLlon order of Sl.NQ.1,236717 15,17,19(5cflioijt qta) and Sl,N0. 2523 ,29 30 31(M i Quotas should be mde efc:tv after received of 
Vigj1an0 clearance Cort.tfjce fr:'n tho Chief Eninoer Vigjlanc0 CPW,Iw Delhi y the contro:LJ.:L 
	; 

( R.K.GHOSFI ) 
SUPERINTENDING 1NGINIER,.7,Y / (, C00RDIN TD )J CIRCLE(EZ), 
C.P.W.D.I CJ\LC1JTTJ_20 

ropy to : — 
 
The Direetor General of Works,CpNirman 

: 

 BhaSan,New The Chief Lniner(Ez) CPWD 
Delhi 0  

34 

(East)Oi 	tt 	& the 	Engeer (E L.) , CPWD,Calcutta 
4. The 'Chief Engineer(jZ) CPWD,Shlllong, The Ch.e 

 
 

Then  
All 
CPWD in Region 'B'. 	 of Works.of';; 

 The General Secetary, CPWn 
. 	 ClOfl,IlCUtta. 

C . 
.•. 	Y• The Regional Seeretary, CPWD 

NonG3zotted office Stf tion,Calcutt u  
94 File NO.21(7)UDC 	

I 

10, All promot5 bYREGISRED POST. 	 I 

-

k. 

In 

(R.K.G1Oi) 	 - I SUPR IN TLNDI Nfl I NTNLLfl (COQflD) 

74 
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IN THE CITTRAL ADMINISTRATIVE TRThUNL 
I 

GUAHATI DENCH ::: GUARWrI 

" 

O .A • NO. 278 OP 2O2 

Sniti. (Yllandm Kala Ikitta 

•1•S • 4 Applicant. 
ve 

Union of India 

...... Respondents. 

- 

In the --matter of - 	- 	
-- --'--- -a- 

written Statement &bnutt zbY 

the 'e spot dents. 

The humble =k respondents beg to submit the 

-wise written statement as followe : 

That with regard to the statement made In para 1, 

f the application the respondents beg to state that the applicant 

s promoted to the poet of Head Clerk made by Selection based on 

nt ( i.e. 50% through regular service in the Grade ) on account 

£ her successfully coming out in the departmental competitive 

xamination, 1997. vide O.M. No. 9(55 Y97/&-E(coord Y/cal/436 

ted 5.6.97. 

Copy of 0 .M • dated 5.6.97 is annexed hereto and 

mariced as Anneinre - 1. 

Although the applicant accepted her promotion vide 

en letter dated 16 .6.97 but dit not turn up due to her personal 

ifficulties, which has also been elaborated In her representations 

ated nil and 6.6.01. 

p 



"2 - 

Both copies of representations dated 16.6.97, and a 

representation dated nit and a representation dated 

6.6901 and marked as Annexu,"e-II and III series 

Since the applicant did not join on promotion so her 

promotion order was oanoe.led and candidatfs from the panel as 

prepared for that particular year were promoted against the 

cancellation so arised vide office order No. 9(55 Ys(c )32/530 

dated 06.07.97 panel for promotion in question from the post of 

1JDC to Head Clerk was prepared for a particular year again for 

promotion from the panel prepared for øibsequent years does not 

arise. 

Copy of office order dated 08.07.97 is annexed hereto 

and marked as Annexure IV. 

2 • 	That with regard to pams 2, 3, 49 4.1, 4.2 and 4.3, 

of the application the respondents beg to offer no comments. 

3 • 	 That with regard to the statement made In pam 4.4, 

o f the application the respondents beg to state that in the said 

order dated 5.6.97, it wa s clearly In die ateft that no conditional 

acceptance of promotion will be entertained. 

It may be observed from the representation of the 

applicant dated nil ( Annexure-Il )that she had no intention to 

move out of Guwabati even on promotion but to keep her promotion 

order alive as per terms and condition. Moreover, she tried to 

mislead the Department by offering unconditional acceptance 

followed by vide her representation dated nil and 6.6.01 • As 

Xch 
the acceptance of the offer of promotion communicated by 



H, rA 

the applicant was not at all unconditional and there, deserved 

summarily rejection as per ternia and conditions of the offer 

of promotion. 

40 	 That with regard to the statement made in para 4.5 , L4.6 
of the application the re sporident s beg to state that the a]. le 

gation regarding non-consideration of promotion again from the 

Grade of UDO to Head Clerk is baseless, as the applicant was 

promoted to the post of Head Clerk made by selection based on 

merit, as preribed in the Recruitment Rales. 

As per Chapter-IT, SectIon 6 ( Promotion ) para-

(Selection method) "the DPC shall for the purpose of determining 

of officers, who will be considered from out of those 

//"/eligible officers In the feeder grade, restrict the field of 

choice as under t' with reference to the number of clear vacancies 

roposed to be filled in the year. 

+ 	 Copy of Selection method is annexed hereto and 

marked as Annexure - V. 

The applicant's promotion to the Grade of Head Clerk 

was considered from 500,.7' of total vacancies proposed to be filled 

in that year, through regular service of 5 years or more on the 

basis of purely on merit • Hence, reconsidering her name again 

from fresh panel of subsequent years does not arise". 

50 	 That with regard to the statement made in para 4.79 

of the application the respondents beg to state that the e].igibi 

lity criteria for promotion to supervisory post viz • Head Clerks 

are made, 3ft 50% on the basis of Seniority-Oum-fitness, as 



_4i.. 

defined In CPD, manual Vol. I, Chapter-IV, Section '6. 

Copy of CPWD Manual is annexed hereto and marked 

as AnnexurelVl. 

Her case will be considered in due course throub[) 

503 quota on the basis of Seniority'odin-'fjtness. 

6 • 	 That with regard to the statement made in pam 4.8, 

of the application the respondents beg to state that the allega-

ton of the applicant is denied, as the same clearly indicates 

her ill motive to mislead the Hon'ble 0.A .T. The applicant is 

not at all senior most UDO in the region, as claimed. Her 

seiiority as per the seniority list issued by the &aperintending 

•I&igineer, Coordination Circle, 1Z, OW]), Kolicata, the Respondent 

no • 4 stands at Si. No. 106. The applicant has drag the reepon - 

dents In legal battle without any reasons or strong grounds. 

A copy of Seniority list is annexed hereto and 

marked as Annexure -VII. 

That with regard to the statement made In pam 4.9, 
1. 

of the application the respondents beg to state that the alle- 

at ion is denied • The Re spondent No.4 has acted absolutely within 

tenne and condition of examination notice and promotion order as 

stated earlier keeping In his mind the interest of the Region 

as a 'whole and also the intemst of the staff concerned. 

That with regard to the statement made In pam 4.10. 

of the application the respondents beg to state that while the 

applicant' a ground is not denied, the Respondent No .4 had also 

to: act as per terms and condition of manual provision, Bxamination 

Order and administrative necessity as well. 

•/ 
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90 	 That with regard to the statement made in pam 4.11, 

of the application the respondents beg to state that the a].le-

gation is denied. As already stated in details In preceding 

paras, the applicant was offered promotion to the post of Heed 

Clerk in the office of the Executive &gineer t  Silobar Central-

Division, CP?1D, Silebar against the existing vacancy vide 0 .M. 

No • 0 9(55 Y97/SB/(c YE/cal/436 dated 5.6.97 (Annexure -1 ) 

issued by Re Bpondent No .4, the competent authority d in the 

matter. 

This clearly indicates the applicant's ill motive 

to mislead the Department by conveying a conditional acceptance 

of promotion and posting, in the guise of a representation for 

poing in Guwahati, and after a long gap of 5 years approaching 

the Tribunal to fUlfill her intention by putting pressure on 

the respondents to issue an order which would fulfill tk her 

intention. 

10. 	That with regard to the statement made in pam 4.12,19 

of the application the respondents beg to state that the respon 

dents no. 4 had issued promotion order in favour of the applicant 

considering all the factors. So, further protection her interest 

in the case does not arise, as the applicant's Inability to move 

outside tf Guwahati for whatever her personal reasons can not 

be the guide"tlnes for posting of a promoted person In his 

desired place. 

ii • 	That with regard to the statement made In pam 4.13* 

of the application the respondents bet to state that the allega 

tion of the applicant is denied. The respondent no.4 has acted 
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solutely within terms and condition of examination notice 

promotion order as stated earlier leping in his mind that 

tran sfer/po sting of officials on promotion or otherwise is 

administrative requiremenj, depending on the pressure of 

k at a particular station, Pendency of vacancy, availability 

staff etc • at that particular point of time. 

That with regard to the statemet made in para 

of the application the respondents beg to state that in 

w of the facts and circumstances narrated above, the prayer 

the applicant demands to be summarily rejected. 

That with regard to the statement made In para 

of the application the respondents beg to state that in 

w of the facts and circumstances narrated above, the prayer 

the applicant demands to he wmniarily rejected. 

That with regard to the statement made In para 5.1, 

fthe application the respondents beg to state that the allegation 

applicant is denied in view of the facts stated in proceeding 

That with regard to the statement made in para 5.2, 

he application the respondents beg to state that the allegation 

enied • The posting of the applicant has been done as per 

and condition of manual provision and examination notice 

,ell. 

That with regard to the -8tatement made in para 5.3, 

application the respondents beg to state that the allegation 

ied, as the same clearly indicates her ill motive to mislead 



the Hon'bie CAT. The applicant is not at all senior most UDO 

In the region, as claimed. Her seniority as per the seniority 

list issued by the &zperintending &igineer, Coordination Circle, 

Z, OPWD, Kolkata, the Respondent no.4 stands at Si. No 106. 

The applicant has drag the respondents in Legal battle without 

any reasons or strong ground (annexure -VII), 

17. 	 That with regard to the statement made in para 5.4, 

of the application the respondents beg to state that the allegation 

is denied • The manual provision has no conceni on posting on 

promotion but speak on tenure transfer. 

18. 	 That 

of the application 

s denied as a].rea 

I9. 	That 

of the application 

with regard to the statement 

the respondents beg to state 
5.3 

ly stated in para I'E' above. 

with regard to the statement 

the respondents beg to state 

made in para5.5, 

that the allegation 

made In para 5.6, 

that the allegation 

Ledenied. As already stated In details In preceding paras, the 

applicant was rightly posted at Silohar as per terms and condition 

of examination notice and administrative requirement. 

20. 	 That with regard to the statement made in para 5.7, 

of the application the respondents beg to state that the question 

f'deprivIng the applicant does not arise as she was offered 

promotion to the post of Head Clerk In the office of the Bxecutive 

Engineer, Silohar Central Division, CPD, Silobar against the 

xLsting vacancy vide 0.M.No.9(55Y971S[/(cYE/Cal/43 6  dated 

:5.6.97 ( annexure-1 ) issued by Respondent no.4, the competent 
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 authority In the matter. This clearly indicates the applioant' 

111 motive to mislead the Department by conveying a conditional 

acceptance of promotion and Posting, in the guise of a represen 

tation for posting in Guwahatj, and after a long gap of 5 years 

apProaching the Tribunal to fulfill her intention by Putting 

pressure on the respondents to issue an order which would fulfill 

her intention. 

21 • 	 That with regard to the statement made in pam 5.8, 

of the application the respondent beg to state that the posting 

order of the applicant on promotion has been done as per mle 

after giving due consideration of all the factors including the 

interest of the applicant as well as Government work. As such 

her prayer may be summarily rejected. 

That with Wa regard to para 6 & 7 of the application, 

the respondents beg to offer no comments. 

That with regard to the statement made In pam 8.1 9  

of the application the respondents beg to state that the applicant 

was posted on promotion rightly at Silobar as explained in details 

in pam 4.7. Moreover, it is indicated that the promotion order 

dated 5.6 .97 In favour of the applicant has been cancelled as the 

applicant failed to comply with the direction given In the order. 

Hence, there is no guest ion of issue ing a fr's sh order. 

That with regard to pam 8.2, 6.3 and 9 of the 

application the respondents beg to offer no comments. 

Verification......... 
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I, Shri 	'&)fr', 	VL'I</t%t' 	 , pre sent 1.y 

working as 	irt e4i 	 , being duly 

authorised and competent to sign this verification, do hereby 

solemnly affii'ui and state that the statements made in para$ 

7 	C 	, j 	are tiue to my 11 IQiowledge and belief 

ad those made In para 	1 s-9 ' being matter of records , 

are trtie to my Information derived therefrom and the rest are 

my bumble submission be for this Hon 'ble Tribunal • I have not 

suppressedany material fact. 

And I sign this verification on this 	tb day 

of March, 2003 9, at Guiwahati. 

\\ / 
I 

D e c I a ran  tc 
bØullve Engineer1 

Guwahati Crnval Divrn 

C.p.W D G 
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13 	SI 	
CCD-I/Ci 	CED-vIZcol 	'Ex.vcc:ncy.
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14. .iMjurndo 	
CCEC-I/00i. 15, R.K. Chowdhury 	 -do- 

POD- t/I't 	SSW(1IQ)/p1 tn. 	- 16. R.X,Nd0l 	CCC-II/COI 	CCC-I 	
-do 

1I/C1. 17, B.Murmu 	 -do- 	I 
DCD/Dhaflbad 	RCED/Ronchj 	-do-, 'C.Sorkar 	MCD/Shj1lon 	EQ to 	 -do- 

hillon. * 	19. 	Oupt 	CCC-I/00i. 	. 000-I/col. 	-do- B.C.Sj 	
CCC-III/cj00 CCD-VIII/C01 

rS,D.ThOm 	 -do- 
- 	 , 	SSW(Q)/S1Jor 	-du- 2 	P.R.Roy 	

i
. 	CCD-V/00j. 	NLD/Calcuto 	-do- ' 23, . 	

GCD/GOfltok 	CCD/Gon-.k 	 -do • 	
.' 24, R..Ukj1 	. 	BCD-I/Borosot 	. BCDI/Barst 	-do-' Sankor Dbor 	CCD-V/Co 	.BCD/Bunloupu1..  A.Sr 	 Ccord,Cji'c/Col 	KCDI/Knoryjcori 

HO tro ' 27,.. AoK,Das 	
000rdiCirole/Cal 	11CD_II/Lor1mpur Ex. 

VaCancy.' Mr3.C.K,Dt 	CC/Cu1tj 	SCD/SiJ1 	EX.VCOflCy, -. 	. 29. Amal r.Dos 	SC /Si1cr 
 ** 	

' 30., ,. M.K.Bisw, 	 -do 

	

os 	CODI V/C31 	
,' 

L 
 

31 	 ICD-II/,. 	-dc- 

	

.'Dinkr is 	' 	PCDII'/pat 	JLCD/Jalpaiuj :1O;.i 

The promoted UDs will hoy to intimote thc 	ccCQptflco/ refusol of 	 fr  Promotion/postjng within 7 (seven) days for and 1 5(fifteen) days for outst Ions from the date Cf issue of this order, The. concerned contro 
to obtain written .  acceptD 	111 9 officers are hereby requested,... ncc/ref 	1 of- promotion from the  promoted perso 	

and to communicate the some to thio office within.'; th dote spcclfled bove. No cofldjtjo3l °Cccptncc of promotjo 

	

entertjn0 	. 	 '• ,'• 

In CUSC no intimdtion LbGUt 
rccej 	occoptLnce/rpfusol of 	obove' Promotion/postjn is 	

from the promoted persons within the spejfjed dote, their promotion ore liabl
elled withu further reference. 	 e to concI 
	 1, 

V.  

- 	

. 

iz Ld 	3. 

- 	'I 
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,L10 
OfltrO11jn 	

icrs rc lo rcquostcd thL .i. 	Y  
1nary C3S0 is pcd1fl or cntQmp13ted 	ni,nst zny 	 .- 

'of Promotion should not bo iv 	to him nd the £n 	uy p::e to this offjc £o'Lhwjh 

Further th cOntrolfl 	Olcers: crc roqus 	to rolensoHh(i 
'r J .°fficia 	

Who accept promotion ithot 
w:itjn for sUb3ttüt0 0,3 per 	fLT 

j iflStrUctj0 Of higher cUthorities Wth1 1 5/20 doys from the dt o°. 
Issue of this order, 

rothoj 	0  rder of 
S1.NQ.1,236713 15,17,i(Sc.njoj,±.L' and S1,N0, 2S28,29,30.1(Nerit Quot 	should be made ft 	recQ 	of vigi1 	ClecIrflCc COrtifjcot0 rc,m tb 

• 	
Chief Enjneer VIi 	CPW,New Delhi by the CcJn -Lro.U..th1. : 	Ji 

• 	°fficer, 	
•• 	 : 

 

I d ,  
2 	- 

( R.K.61-JOS;1 ) 
SUPLINTFNDTNC JNCINIEfl. 
COoRDINTIf)J.f CI1CLE(F,Z) C.P.w.D,. CLCUTTJ20 

ro1T to :— 	
Li 

1, 
 

The Dirotor Generalof Works,C P w ,Nirmon 2 	 flhü,140.i Delhi. The Chief 	
& the Chic:f ng.thcer CPID,Calcutto 	

• 
3, ThCChi0f Lnginecr(N) CPiD,hj10 • 	4. The Ch1f En8ineer(IBBcps1. turj, 

The 	
Eniner Z)IICpWD1 	 •• •' 	•• All SupLd , LnaInOQrs Lx Lngine 	SUptd.uvQyOr of oiJcs oi 	• CPWD In Region tB', 	 . 

The General SCC±etary, CPWn Staff 
The flCicna Soretar 
tion, CCilcutta. 	y, CPWD NoflQ3zetted office Stnff 8coci'' 

File No;21(7)UDC 

	

__________ 	 •...,• 1, All promoc5 byREGISILRED POST 	
/ 

'\ 	( 

(R.X.CflOS1) 
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aer 	TouIott 	
No•9(55)/97/o)(B/Z)/Ql/436I 	tI 	

t)1 

Dated:_5_97 , 	 ' Y:.... 	
••i 	 ! 	 • 	

.:: ***** 	
\ 

,: 	 . 	 . 	 . 	

••• L ° 	\ 	: 

	

Sir, 	
I 

to y0'0 	
Order OntjO 'd 	, 

	

Ii o oreb 	 y aooet0 	
proot1on 

- 	
,.. 	p 0 9 ot 	 Lor 	

I 

,...., 	• 	
:. - 	

. 

I 	 - II  

ef  

rour faithf I 	 I 

	

I 	 ( • Oban Dut ) I 	

4lI A00 	CeDtr 	Oiraj1, 	I, C2WD, 

021 :,, 	:•: 	
V 	 . 	 .. 

I 	 / 

	

I 	 I  

	

1 	
.! ' 

: 

•t_ .  

.... 
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•; 	T 

BUritncng a,, .ner 
Ooorij0 Croio, CP1u 
Nirn F 	2i/L; 

 
AoJiC4 flonu 	ad 

-h /\j s vi R_,` V 

(Throuji proper oh.ne1) 

Sub :— 	L onj . 

Sir, 	 - 

RJPotCuLiy I baj to itt t1'gt, 1 em narving it 
pxy Ufldr th.e 	1)J.nhji' O, 	 .00 o 	th Jcocuttve Eri(.X1O 	

0 

0 	
Guwchtt Cntx'ei LthViDjofl, c2PWIJ Ghy-21 ai UD4C. 1ir, x 

	

ppoitd iii the DpLt, o 17—'a19G9 n LUC and ubq 	 e 	0 beenpzornoc1  Els UDC & pootod to LW OfiQQ h1.u1 	ii the 1991, Sir, 	come out UOOQE3 in thn Depit 1. 1 	flViflttJ 	£o • 	oonidjj011 o PXti.on 	U DC to 11UUd CFJ1'I( ifl CPWD Th 
'4. 	

Dapti;, Uldy of)red ny dut P 1 lHoto%1 £ror1 	to I. 0 

Z1 	i36 	
Pl'ovjaliurltia Oon mej quota, I wn not in o Ponition thea to oi 

jit 
L 	due to OoIn o my cU. I euj.tj. o 	nt.i I 	i it a 	 on 

	

flXJI ILh P1)Por CJlijr el Lakuii1y OO11ijjrji 	
j at Guw111 	r fl 	ouaby ntntLo 

1111 	 J 
•h )XDmotj fl O1ü W'i!i oano11 	V.td your No9 	) EZ 	 /s()f; H1,  a 	3O dt377 thoi 	the vaoaticj 	were 0 

• 
flay tatjrj 	Tuzpur 	hiL on, 	

. 
0 	

0 
Sir, it is for your Jd.nU info 	that I hod 	atL 	0/ rn hUflbnd I)D i 	lo a Ct1 Uovt, 	npoy0 in cWD u 	• 	0 

GuwU ) 	 ailing from ftL phy8jg for m prom 	and pOL(rj 	OuWa±J or. nm tAtjokl lilcd 	i110 	Tzpiir. t Wu 	mp1 	 * po 	that Oot, hc 	
under thr Sth Govt 	P1OYeUad coco 	Co1i(1er 	Otntht1t. ; of tho 	

are both hub&d and wife working in tai irrapatj 	of Cl Oo 
io1oa -herewith 	t, Doptt 	oopy of, th 	j or road3' rCoroo 1  

	

0 	• 0 It is lOat that, om 	
utor taf aro bQing oon,tdd: 	•0 

on rnx:b quoL •1c 	:h Iont of 	Clerlc not 	1A 
Y'artiou1ar van 	of pOt,but bn conidered their pn** F 1Lh QQher 	an awho1, 	

0 
r•S 	''I 	• 	

0 	• 

that y i 	•W 	n an omp OYOC Of C1 	find Sii Thady oro3d 	
years of hi ago 1ao (2) on th 	XUntj that boin nromotec a flood C1k in 	no r 	Of Uopoto LpPointmnnt 	ai 	A )Lt1j. 

Tharildng you' 

(PV\ 

Yours 

, 	((/\i•\*((i(.( 	
•0((f(.7 	•, (ii, 1iAIAKALA )'fA 

I) 

:. 

r- 
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IT ' 	A,  N, E  /\, < u  e ,  r~:  

. 	 . 	 GOVERNMLNT OF INDIi  

). UTL . 'ORic DEPARTMEJT 
A J 

D. led .-  

	

UFFTC!. ORDER 	 t 

. 	

0 

Promotjcn order cf the £o11cwj UDCs to the post of 
1ssed viçte  

	

this ofç 	 L 	
4 

h@I*by Cancelled due to refus1/condjtjona1 occeptonce/ncn..reoeipt of 
iflti,nKtior1 within stlpulQtcci perkd.  

j . 

1.Shrl P.Bhadoj 	2. Shri H.K.Nondol 3, 31W! S0mIr C10 
4_ Shri K.1jck 	5. Sh1 L1jj, 	. 

dhury' 	, . 

	

. Shri 13.Murmu. 	7. lvlrs.C.j\..Dutto 	8,.Shrj.Dinkar Mishra., 

Consequent on the above ccncellctjon the underrnentione VPC Opp 1erey Pr9n)Qt9O P , 4epa 	 1euy 	Ifi 1( th 	tif .14O4id 	Q. ~3oo7 from tho date of 	iuniin f chorges of higher posts, On promotion they shall be on probationfpr 
fl Period of 2(two) years, 

1 gSs.sjnh 	2, Shri S.K,['rcdhan, 3. Shri fl.Rom() 
4. hr! S.K.Chotterjee 5. Shri G,S.Nondal 	6. Shri Baleswar, 

I 
The promoted UDCs w1fl4nve to intimate their aoceptae/' 

	

.refutQl  within 1 c1oy from t'h date c 	su 	th 	crcl 	e oon ro1Ung QZir 	hiy rquQtQd to obtain W 11ittn ci 4wf t , 664 t b h60/rL:J 1jS ' 1 from the prrIrTictec UDCs nd cornmuntccj,ca the 
t thiswithjn the Stipilcted date. . . 

Nc Conditional acceptance of promotin wi2 be entertained. In ccse no fltiiitj 	rerdjflh aQCQt QQ/rQfusc 	f tho ibuy& promo tion 	@eivc1 from the pronotd persons within the stipulated date then the proition is liable to be cancefleci \ithout further reference. 
The contl'ollin& offioer is also requested that if tny viLil flce/di.cipljncry case 1s pendi.ng o contempicted agcinst promotees,.. The fact may be Oprnmunjcated to this office tcr further acticn. 

The officials who accept the promotion/posting unconditional 
Tfloyp1ese be relieved iipmedictely withcut waiting for substitute as 
per directjon of hi&herauthorjtj.es. 

..................... 	....-................ 

Consequent on the above promotion, the foflowiri transfer/pos ti 	.s hereby 	clereçi w.th .mjdio.i 	 in tho 	teet of 	. Fi4tjej rvieo. 
lk 

Ootd, .2 

) 	
' 	 1 

n 

.3, 
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j 1)y4tc 	1 

7̀ 77" ,  
s :1.  
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il 4 	 . 	

'•.: 	 . 	:  
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. 	
PT 	. 	 .. 	 ,,,. . 	 -: 	 .. 	

..' 	 .... 	 • 	 . 

., 	,i'u:mc 	' 	 , '. 	 ' 	 Tu M.  

	

 '. 	 .,. 	 •:• 	 . 	 . 	 . 	 . 	 . 	 .. 	 ,. 	 . 

, q 	biri S.-S3ink)c 	(D—?/Ci, 	3CDIfl/13huba I fy i.ancv. 
neswcII. 	

f 

.7;:k 
1 .Rcrn 	PCED/Pqtn  

... 	 H 	. 	 ... 	
....: 	. 

S.K.Chatterjee 	C(JC II/Ca 	JCD/Ja2p'vri, Cb O- 
IS_. 	 4 ••' 	.1' 	 •. 	 f 	 L ' 

** t 9  GS1ondc 	 DCD/Db5enl 	z DCD/pihd t 	—do'- 

6 " 	1EWJr Roy 	BFR/Cal, 	TCD/Tepur 	 -do- 
- 	 4 

Promoticn orderkf SLUt, tç. 5 sh6uld bel mide eifetvp  
z'êcvd 'of vigLcn06 clné cert 	 'Uir  

'vigil 400 CPWD,I'ow, DOlhi fly th u onrofl,n  
( R.K. IOSHI 

SUPRIN1LNCTP.ENGINEER, 
C 0 DINATi1J ,ciRCLE(iz) 

	

•' 	 , C;P.LCqTTi, . 142P 
Cap to':— 	 ;.-//  
1. he Director Qnera1 ut Works,CPWD,N).rnmnBhnw3n,Npw EJJiL 	" 

2..iCht 	Frlj neex(.Z (civil & , 1ct' ),.uzi4er 	 '- 

3 AU 48uptdg.EriJi.ieeri, iSuptd1Sueyor.. oforIcs, Ex r1oe.i$ 11flI 

	

u.rtdo region .134f 	 IS 	4 I 
S 	 •.. 	. 	 - 	.,' 

4, Th General Secretary, CPWD Stnff iüon.,Calcu' I 
The Regional Secretcry, CPWD Non—Ctzetted ofc 	1'f1 ASL.fl. 

, 	.. 	. 
6. Person Cuncernoci under, eEd.. with AJD. 	

I 	4 

4, 	 5, 

. 	''i'' 	' 	.• 
t 

'•' 
''2 	

, ,: 	
' :'t 

S.. 	.•'') 	. 	!.-- 	• 
RI.GH0SHtyi 	.' 	. 

SUPERINTENDING 'EN0INECO0RD91 

I' .  
4 	4 	5 •, 	, 	- 

• 4.." 



(b) 1st October of th e  year where ACRs are 

writterl financial yearwtse. 

The crucial dates indicated above would be 
applicable to only such services and posts for 
which statutorY Rules do not prescribe a cru- 

cial date. 

A tiote that when juniors who have completed 

the eligibility period are considered for promo-
tion their seniors would also be considered ir-
respective of whether they have completed the 
probation period should be indicated in the Re-
cruitment Rules in order to ensure that seniors 
who might have joined later due to various rea-

sons are not overlooked for promotion. 

(iv) Where one or more CRs have not been written 
for any reasons during the relevant period, the 
DPC should con3ider the CRs of the years pre-

ceding the period mt question and if in any case, 

these are not available, the DPC should take 
the number of CRs of the lower grade into ac-
count. If this is also not possible all the avail-

able CRs h ilould be taken into account. 

(iii) While holding DPC during a year )  the crucial 

dates for d etermining the eligibility of officers 
for promotions would be prescribed as under:- 

(a) 1st July of the year in cases where ACRs 
are written calendar yearwiso. 

1 
Mi4/'//Z V' L  
/40 

 

	

z) 	 - 

58  4 	. 
0.discri 

candidates. No interview should be held unless it has 	
1flinaL01Y 

ded for in the Recruitment Rules 	Hence: 
been specifically provi  
for the post. 

Selcedon. Mctlwd 

Where promotions are to be made by selection 

method a presi the 
jiali for the pui poc of determining the number 
of ollicers, who will he considered from out o. those .................. 
eligible officers in the feeder grade. restrict the field 

to the number of 

.clear_regultncieSp1op0sedl to be filled in the 

year:- 

DPC should consider CRs for equal number of 
years in respect of till officers concerfled for 

promotion. 

The DPC should assess the suitability of tl10 
officers for promotiofl on the basis of their ser-
vice rccOr(lS and with particular reference to 
the CRs for 5 preceding years. 11owever, in 
cases where the required qualifying service is 
more than 5 years. the DPC should see the 
records with particular reference to the CRs 
for the year equal to qualifying service. 

tH 

No. of vacancies No. of officers to be considered 

1 	5 

4 	10 + 	twice the number of vacancies in 
excess of three 	vacancies 	i.e. 

x2x+4 where x is number of 
vacancies culcctivc from 1-11-90. . 

However, in respect of. SC/ST, the field of choice 
will be five times the number of vacancies. 

While merit has to be recognised and rewarded ad- 
( vancement in an officer's career should not be regard- 

ed as 	
a matter of course but should be earned by 

dint of-hard work, good conduct and result oriented 

( 
performance as reflected in the annual confidential re- 

ports and based on strict and rigorous 	selection pro 
'Average perfor- 

cess. 	There is misconception about 

mance'. 	While Average may not be taken as adverse 
the same time it remark in respect of an officer. at 

canhlot be regarded as complimentarY to the officer. 
It is only performance that is above average and per- 
formance that is really noteworthy which should enti- 
tle an officer to recognition and suiLal)lC reward in the 

I matter of promotion. 

CRs are the basic inputs 	on the 	basis of 	which 

assessment is to be made by each DPC. 	
The evalua- 

11-1 CPWD/ND/92 
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The POSt ()F Af)G is ('OiiiniOIi for Civil and Ele 	
(lii) Archjte1l Assistant 	 - 

irical, 	 uj.  

Addjtiomij Director Genaral: Chief Engineers, 

	

	The chgibilit,y criIejia is 5 years regular service in any one or Marc the above grades. 
CivilfChici Engineer  (Elect.) with three years 
regular service in thc graje. 

Technical Oflicer Chief Engineer: 17 years regar serviCe in 	
These are filled 100% b pr;iflo1io1 from amoJlgsE 

	

Class I out of which 4 years regular service 	u following categorje of staT in order of
,  prcfe. 

	

should be in the grade of Superintendin g  Engi- 	Fence:—... neer or 8 years regular service as S.E. (includ- 
iug service in the non-Functional ScleCtid 	(a) Semor Assistant (Arch, 	partnicul). Grade), 	

(b) Assis(jit (Architect Departnleiit) (S.G.). 
8uperilitendjng Eneineer (Selection Grade). 	(c) Assistant (Architect Depar :meflt. 

	

No member of the service shall be elib1c 	Note: The Recruie11t Rules for the posts of Assjs- for appointiiient to the Selection grade until lie 	taut Architect/Technical Officers a has entered the fourteenth year of service on 	 c Under revision.  
first July of the year calculated from the. year fol- 
lowing the year of exam ination on the basis  
of which the nieinher was ;'ccruilccl, 	 Horticulture Grade 

The eligibilji criterhi for Group A Services are as (c) Superjiite1it11, Engineer: Executive Engineer 	under:.- with 7 years regular service in the grade, 
(f) Execuve Engineer 	 Director of Horticu1tureIAlditjorntl Director of 

HOrtjcujture: With fle yeais of Service render- Assjstiiit Executive Engineer with 5 years 	
cd after appointment thercic on a regular basis. regular service in the grade; and 	
from DD (Hortj, 

Permnej1i 'raduate 	Assistant Engineers 	 . 	 . 	. 	. 0 	

. 	 Dy. thrector of Horticulture: Assistant Directoi' with 8 years regular service in the grade  H 0(1 permnen at diploma holders Assistant of Horticulture having degrc in Agriculture or 
I3otany with Horticultuj-e a a special subject Engineers with oulsiandilug records 	and 	 . 
with fivc years regular servjc in the gi -adc. 

ability an 	 r 	nh d 10 years Sevice i te grade. 

(g) Assistant Engineers 	
66-2/3 per cent of the vacancies of ASistat 

	

Director of Horcultt 	are filled 11 by promotioji 
50% of vacancies in (lie 'fade are tilled 	 . 	. 

from amongst the Sectional Oflicers flortic1lltur) with 
up by promotion by selection from amongst - , 	 the following service:—.. permanent Junior Engineers, 

vacancies in the grade of AEs are  
filled up by Limited Depalrnejitil Corn- 	(a) Graduate Sectional Otljccr (.1 Ee'tictiitui'e) with 

a Inillimuni of 8 years regular service in tli petidve Examiji1tjoii conducted by U.P.S.C.  
Junior Engineers with four yea i's regular 	grade; and 
service are eligible to appeal' in the Ex- amination 	

(b) Non-gratjate Sectional Othicers (Horticultui-e) 
with 10 years regular service in the gi -ade. Note: Direct recruitmeiit in the grade of Asstt. En- 

gineer has been suspended w.e.f, 1-4-1972, 	 , 
MujLserJal estabhshjne11t Zn s'uborthngi. OGiecs 

	

Posts of Assistant Architects arc filled up by 	-----.-_-__. direct recruitment as well 

	

as by promotion as detailed 	The eligibility ctheria for l)rd)mo.oii to superyi. 

	

paragraph to of Section 2 in this Chapter. Promo- 	sory posts mentioned below are as und:r: tion is made from the following ealecories in order of 
prefence given below: 	

(a) Superinleiideits: Head clerk Senior grade 
Stenogrtpiiei.s having a years n iular service 

(1) chief Architecwraj Assistant; 	

j0 the grade (80% case for Hea:l Clerks And 

	

(ii) Architectural Assistant (Selectjo11 Grade); and 	
20% for Senior Grade S1cnorapirs) 
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(b) Head Clerk: Upper Division Clerks having 5 
years regular service in the grade (50% through 
regular service in the grade 50%n the basis 

eniority-ctun-fiticss). 

The vacancies of Upper Division Clerks are filled 
up by promotion as follows : - 

371 0/,' of the vacancies from amongst perma-
nent and quasi permanent Lower Division 
Clerks on the basis of seniority subject to i'ejec-
tion ol the unfit; 

50 per ccnt of the vacancies on the basis of 
seniority from amongst categories at a above 
subject to their qualifying in a departmental 
test; and 

(c)' 12 per cent of the vacancies by competi-
tive examination limited to LDC's in the 
dcpartmental with 3 years regular service in 
the grade and Telephone Operators of the 
Central Office of the C.P.W.D. 

For details of the examination please see paragraph 
33-39 of Section 4 in this Chapter. 

The vacancies of Lower Division Clerk are 
filled up:- 

70% direct recruitment through open com-
petitive examination, conducted by the Staff 
Selection Commission. 

5% by promotion from amongst educationally 
qualified Group D Staff on the basis of a 
qualifying examination, 

(iii). 5% by seniority-corn-fitness from amongst edu-
cational qualified Group. D Staff. 

(iv) 20% by induction of LDC belonging to central 
sectt, clerical service any service/office under 
Cntral Govt. failing which by direct Recit. 

For the post of Cashier, permanent and quasi-
permanent Lower Division Clerks are eligible to be 
considered. 

EngineeräLg Drawing Eetablishment 

Appointments to the post of Chief Estimator are 
made by selection from amongst Draughtsmen Grade- 
I with at lest 5 years' service in the grade rendered 
after appointment thereto on a regular basis. 

For promotion to the g'ade of Draughtsman 
Grade I, permanent and quasi-permanent Draughts- 

men Grade H with 4 ycars' regular service in the 
grade tue eligible for consideration. Promotion to 
the grade of Druughtsnian Grade II is made from 
Grade Ill Draughlsmen with years' regular service 
in the grade. 

Ferro Printers with 8 years' regular service in 
the grade can be considered for promotion to the 
grade of Draughtsme.n Grade Ut against 5% quota 
subject to passing of a Departmental qualifying test, 

Short-term Promotions 

Short-term vacancies of more than one month's 
duration, consequent on an officer's proceeding on 
leave, or on transfer, should be notified: 

to the Dircctor General of Works in respect 
of vacancies in the po Es in Group B and C 
for which he is the appointing authority and 

to the Superintending Engineers (Coordina-
tion) concerned of the Region. 

in case it is not possible tr fill up such vacancies 

by promotion the Director Gnjeral of Works or the 
Superintending Engineer (Coorn.), as the case may be, 
may order the seniorn1ost person in the concerned 
Circle or Division to hold current charge 01 the 
routine duties of the vacant Pest pending postinor a 
regular incumbent. 

Fixation of Pay on Prornotiot 

Fixation of pay on pronotion is done tinder 
the normal rules' viz., FR. 22, FR. 22-13, and FR. 
22-C, depending upon the category and the conditions 
of appointment. However, these rules do not apply 
in the case of Assistant Executive Engineers in the 
Junior Time Scale of Group 'A' promoted to the 
Senior Time Scale of Group 'A'. In their case, fixation 
of pay on promotion is done in accordance with the 
Concordance Table. While .:egulating the pay of 
such officers on the promotioi, it should be ensured 
that their promotion is on rejular basis. 

(While regulating the pay ci any Govern.meut Sci'-
vant under FR. 27, approval if the authority compe-
tent to create the post in that grade is required). 

Various posts in the Headquarters carry special pay 
which has been recently revised as a result of 4th 
pay commission. 



S 

Ail 
Provisional Seniority List of UDC in Region "B" as on 01/07/2000 

SINo 	Name 	 Category DOB DOEuCPWD DOEi'nGmdeDOCONF Deeme.j DQSrtyOfflce 
1 ) H.K. Mondal SC 27/04/55 24/05165 05111/76 01109/82. . 18110/76 DCC), Dhanbad 
2) San-iir Chowdhury UR 01110151 04112111 08/12/77 01/08/84 14110/77 SE(P), EZ-t, Cal 
3 ) Jj ST 31112/47 06/08/66 20/11/78 01108/84 20/03/78 DCD, Dhanbad 
4 ) G.S. Mondal SC 22/01/43 23105/63 29107/81 01/01171 28/04J81 DCC), Ohanbad 
5 ) Pradhan UR 14/04/41 22104/61 16112/81 16/12/81 GCD, Gangtok 
6) RS Singh ST 12/01/46 12/08/66 04107/83 01107175 20105/62 CCD-IV, Cat 
7 ) Bipradas Banerjee UR 05/09/43 10/04/62 10106182 01103177 10106/82 BERC. Cat 
8 ) B. Paswan - SC 01/11144 07/12/64 19107/82 19107182 - RCED, Ranchi 
9 ) Dinakar Misra UR 21 /01/43 30/04/62 10/10/82 19107/82 PCC, Patna 

10 ) S.M. Das SC 28/12145 16108165 21/10/82 01103/77 19/07/82 CCEC4, Cat 
11 	) G.G. Ghosh U/R 19101/44 11/02/63 19107/52 01107/80 19/07/82 B'Bhwa 	P. Divn(El), Cal 
12 ) Mansoor Ahmed U/R 13/01/45 23102/63 19/07182 19/07182 PCD-t, Patna 
13 ) N. N. Podder jDurgapu UIR 21/10/43 18/03/63 19107/82 01/07/80 19107182 CCDNI, Cal 
14 ) Sakal Deo Prasad U/R 11/01/43 27103/63 19/07/52 19107182 PCD-U, Patna 
15) P.K Mazuinder U/R 01/02143 05/04/63 19107/82 19107/82 AAWD, Guwahati < 
16 ) Rama Prasad -' SC 03/04/44 06110/61 19/07/82 01/03/77 19/07/62 PCD-H, Patna 
17 ) B.N. Bagchi U/R 19103/43 08104/63 06/07/82 01107/80 06/09/82 CCED-H, Cal 
18 ) Shyamapad Mondal UIR 07/03/45 13/05163 06/09/82 01/07/80 06109182 DCD, Dhanbad 
19 ) Sukumar Adhikari U/R 04/12/45 22105/63 14107/95 01/07166 06/09182 SCC-1 Siligurj 
20 ) Anil Krishna Roy / SC 01/03/45 2111 2165 20/12/82 01/07160 06/39182 CCC-Il, Cat 
21 ) Jatadhari Ram UIR 03/02/44 04/04/63 13112/82 01107/80 13112182 NLD, Cal 
22) A.K.Das / SC 05/08/43 05/01/66 13112/82 01/07180 13112/82 CCED-1V, Cal 
23 ) Somnath Lahiri UR 05/01/43 20108/63 13/12/82 01/09/82 13112/82 CCEC-tl, Cal 

,-24 ) Ani.I Kr. Das UR .04/01143 04/09/63 13112/82 01109182 13/12/82 lCD, Agartata 
 P.K.. Roychowdhury 	. UR 07/03156 12/09/77 13/12/82 01/04/88 13112/82 CCC-UI Cat 
 S.N. Prasad UR 02/02145 25/06/63 21/1 0/83 01107/80 01109/83 PCD-1, Patha . 

27 ) ,S.R. ChakraborEy UR 01/11/41 07102/62 24/02184 01/03177 24/02/84 AAWD. Guwahati 

poiititendu;g Engimcr, Cor - . 	N 	:.- 23-i4 A.J. C. . Bose Rod, Calcutta-20 
---- 	 ___ 	

-.- 
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] C  2~3  

S1No 	Name 	 Category P013 I)OEi RCVPWI) J)OEinGracIeDOCONF Deemed DO 

28 ) R. P. Singh 	 UR :. 	 22109/62 	24102184 	V V• 

	 24/02/84 

29 ) L R Karmokar 	- 	 SC 	23/08142 	27101/62 	22104/85 	01108/68 01/01/85 

30 ) A .K. Chakraborty 	 V V UR VVV 	 05/01/41 V  26110160 . P01/01/85 V 

VV 	
01/01/a5 

31) K.L. Mukherjee V V 	
V VUR 	

V V  31/12/40 	17107/61 V 	30/01/85 V 01/01175 
V 
 01/01185 

. 32 ) AX. Dey 	 V .tJR - 	 02111/41 V  01I01I62 V 	
V 	 01/01/85 V 

33 ) Amalendu Dutta 	 !UR V 	 23/01/42 	23/05/62 	01101185 	01103177 	01/01/85 

34 ) Leela Gupta 	 UR, 	28/06142 	12/11162 	01/01/85 	01/03/77 	01/01/85 

35 ) Raj Narayan Singh 	 UR . 	 23/08/55 	29101179 	14/03/85 	01/04/88 01/01/85 

36 ) Mira Dasgupta 	 IJR 	11/02/42 .22/05/61 	26/03/85 	.01101175 	23/03/85 

37 ) T.K. Das 	 . UR V 	 03/07/42 	05107161 	24/03186 	. 	 24103/35 

33 ) Rag,hu NandVan Singh 	 UR 	03103/43 
V 
 01102/63 	04/11/86 	01 /03177 27/05135 

9 ) D.N. Sinha 	 UR 	15/06/44 	15104163 	02/09/86 	 02/09186 

40 ) FI.K. Kaiborta 	 UR 	. 01/12143 
V 
 06103166 	02/09/86 	 V 	

02/09/86 

41 ) M.L. Answari 	 UR 	06/07/43 - 
'06/05/63 
	

02/09/86 	. 01/07180 	021091S6 

42 ) S.S. Mondal 	 . SC 	01/02141 	28109165 	06/04/88 V 01/07180 
V 
 06/04/88 

43 ) R.C. Naskar 	 SC 	17/04143 	26111/65 	06/04/88 V 	 01/07/80 06/04188 

44 ) Usha Dey 	 SC.... 	31/12144 V 20108163 . 06/04/68 	01101175 	06104/86 

45 ) S.R. Mridha 	 .. - 
	 Sc 	05/03141 	05102/65 	06/04/88 	 06/04/88 

46 ) Swarupananda Das 	 SC 	15112140 	05103/64 	06/04/88 	 V  06/04188 

47 ) G. Dutta Gupta 	 UR 	2610'41 	19112/62 	06/04/88 	01103/77 	06104188 

-- 48 ) Anjan Das 	 SC. 	19/11/56 	2911 0/82 	20/04/88 	01 /04/88 	06/04/88 

49 ) Diiip Ch. Sàikia 	 ST 	01/09/54 	 25/04/88 	. . 	 06/04188 

50 )-'D.P. Guha 	 UR 	01111/54 	20/06180 	15104/88 	. 01/04/88 	06104/88 

51 ).-D.C. Paul 	 UR 	29f2/56 	13103/78 	11/07/88 	01/04/88 	06/04188 

52 ) Damodar Prasad 	 UR 	15fl 1/44 	16101/63 	06/04/88 	01 /03/77 06104/88 

53 ) S.K. Sengupta 	 UR 
V 
 06/O3/43 	25103/63. 	13102/89 	01/07/80 	25/01189 

54 ) N.arindraNazari 	
VV 	

ST 	01(37/52 	2211 0/82 	25/01/89 	01/04188 	25101/89 

55 ) D . L. Girl 	 ST 	2C.'6/42 	26111/63 	27/01/90 	 06/12/89 

1V)c;Tt•;.Ljtio Enci:eer. Coorliu: :; '2;: 	 V 	 A.J. C. Bose Rod Calcutt-a-20 

• 	 V 	

.• 	 _t 

SrtyOffice 	V 	
Vi. •V V V., 	 . 

PCED, Patna 
 

CC 5_c_l, Cat 
 

KCD-1, KNagar  

V 

 SE, Coord(ER), Cal 
V 	 V 	 V  

CC,D-V, Ca! 
 

CCED-!, Cat 	
V 	

V 

ccc-u, c 
V 	

• 
CCD-lt!, Ca! 	 . 

CCC-111, Ca! 	 . 	 -V  

CCD-V, Cal  

PCD-t, Patna  

RCD, Ranchi 
 

GCEDU, Guwahati. 

PCED, Patna 	 V 

SE, Cood(ER), Cal 

CCEC-!, Cal 	 . 	 . 

CCC-!, Ca! 	 V 

SE, Coord(ER), Ca] 

CCD-V, Ca! 	 •\ 

CCED-lll, Cal 

AAWD, Guwahati 

GCED-U, Guwahati 

ACC-l. Guwahati k V V  

GCD, Guwahati 

PCD-1, Patna 

SCD(EZ), Siliguri 

GCED-!, Guwahati 	 V  

SCD(EZ-l), Sihguri 

2 ci 3 



' SINo 	Name 	 ( g DOEin(;I ade DOO 
	

I 

	

.atoi 	OB DOEin(,PWI) 

) Anadi Kumar, Roy 	 UR 	07/01/41 	20/05/63 	11/05/90 	01/07/80 	06/12/89 	KcD-Ki'4agar 

57 ) T.A. Mallick 	 UR 	08/07/45 	16/09163 	29/01/90 	 06/12189 	CCEC-1, Cal 

T.R. Rai 	 UR 	15/09/45 	12/03/64 	10104/90 	 06/12/89 	GCD;  Gangtok 

L.G. Siflgh 	 Sc 	01/03/44 	16105/66 	12/12/89 	01109/82 	06/12/89 	MCD-!, Impha! 

60 ) M.K. Roy 	 UR 	20/04157 	23101/79 	11104190 	01104/83 06112J89 	BCD-1, Bhubaneswar 

61 ) Mira Bakshi 	 UR 	02112144 	06104/64 	24/01/90 	01109/82 	06/12189 	CCC-IU, Cal 

62 ) Z. Kuzur 	 ST 	07/02155 	24/03180 	29/12/89 	01109/82 06112/89 	BCD-I, Bhubaneswar 

63 ) Mohan Prasad 	 UR 	20101/45 	20105/64 	28/02/90 	01/09182 06/12/89 	CCC-1, Cal 

64) J.K. Roy 	 UR 	01/01/54 	17112/9 	23/04/90 	 06112/89 	SE Coord(ER), Cal 

65 ) M.R. Ghatak 	 UR 	22/11/43 	23/11/64 	23/04/90 	 0611 2/89 	CCD-II!, Cal 

66 k-S. Gogoi 	 UR' 	01/10/44 	26103165 	06/12/89 	 06/12/89 	GCEDU, Guwahati,>'c 

67 ) K,K.. Das 	 UR 	08/01145 	09/07165 	29101190 	01109/82 06112/89 	SE Coord(ER), Cal 

68 ) K.C. Pal 	 UR 	30/06/44 	13/08/65 	29/01190 	01109/82 06112/89 	SE, Coord(ER), Cal 

69 ) D.N. Basu 	 UR 	04/10143 	28/11/63 	21/12/89 	 21/12/89 	CCEC-1, Cal 

70) M.K. Acharya 	 UR 	15/10/44 	01/11164 	29/01/90 	01/09/82 	21/12/89 	CCD-VI!, Cal 

71 ) D.D. Das 	 SC 	15/10/44 	01101/46 	15/01190 	 21/12/89 	AAWD, Guwahati -' 

Amit Kr. Ghosh 	 UR 	01/02/45 	28108/65 	10/05/90 	 21/12/89 	CCD-IV, Cal 

K.N. Sardar 	 SC 	05101/44 	20/10166 	 01/09/82 , 21/12/89 	CCD-ll, Ca! 

74 ) R. Bhattacheilce 	 UR 	01103146 	01104166 	16103/90 	01/09/82 	21112/89 	SE(P), EZ-1, Ca! 

75 ) J.N. Ball 	 Sc 	02/02/46 	25107167 	09/04/90 	01/09162 	21/12189 	NLD Cal 

76 ) Sukutnar Chakrabaorty 	UR 	02/01/47 	26/08/66 	2211 2/89 	01109182 2111 2/89 	CCC-U, Cal 

77 ) S.K. Multheree 	 UR 	12/11/46 	25/10/66 	 01109182 	01/01/90 	SE(P), EZ-1, Cal 

78 ) T.K. Roy 	 UR 	20107146 	25105/67 	13/03/90 	01104/88 01/01/90 	BLMD, Bakrhat 

79 ) Bakul Ghosh 	 UR 	31/07/47 	01/11/66 	02103/90 	01 /09/82 	11/01/90 	CCD-tI, Cal 

80 ) T.K. Chatterjee 	 UR 	05/01/47 	12/07167 	12/02/90 	01/09/82 	11101/90 	NLD Cal 

Kusha Ram Das 	 SC - 	01104/48 	11/05/68 	11/05190 , 	01109/82, 11101190 	AAWD, Guwahati -' 

T.P. Bhattacherjee 	 UR 	12/07/43 -.' 08/03/63 - 30105190; -,01J12/82. 25/01/90 	CCC-Ul Cal 

83 ) S.C. Saha 	 UR 	24/05147 - 24107/67 ' 18/05/90 : 	01/08/84 	25101/90 	CCD-VI, Cal 

Superintending Engineer, Coordination Circle (ER). CPWD, Nizain Palace, 23414 A.J. C. Bose Rod, Calcutta.-20 	 Page 3 of 13 
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64 ) R.P. Saha UF 100/48 25107167 25101190 SE, TLQA, Cat 

85 ) L.C. Soren ST 01/01/53 31105180 19/04/90 01104/88 20/03/90 CCC-lIl, Cal 

86) Axju Rani Das SC 16101/51 27109168 14102/92 01/08184 20103l90 CCED-IV, Cal  

Guwahati 
87 UK. K. Chakraborty UF 01/39/49 29107/68 05103/90 06104/90 GCEC, 

88 ) S.C. Soren 'st 22/11/57 31103/80 28/08190 0104/88 06104190 CCED-Ilt, Cal 

89 ) Monohar Soren ST 18107/56 09104/80 07105/90 01/09182 06/04190 BCED, Bhubaneswar 

90 >-'D.K.Sengupta UR 31105/48 03/08/68 22105190 04105190 GCD, Guwahati 

91 ) Pacima Jaria Sc 11101/47' 21101169 15110190 01108184 04/05/90 BCD-t, Bhubaneswar 

92 ) B. Nongrum ST 26/12/54 13106180 18/05/90 01109182 04105/90 MCD, Shitlong 

93 ) K. P. Monthl SC 16/08/48 07/01172 01/10186 25107/74 01/11/90 CCD-I, Cal 

94 )/Lal Pawlian Tular ST 01103/62 27107/82 01/91191 01/01191 MCD-ll, Imphal 

95 ) A. Mohanty UR 07106164 19108185 22/10191 01/04188 01101/91 BCED, Bhubanear 

Y 
96 ) Joscph Southern ST 19107/60 19110182 19/10/92 01104/88 01/01191 SE(P), NEZ, Shilong 

97 ) B.K. Prasad OR 21101144 04108164 22/04/91 01109/82 01/01/91 BCD-1, Bhubaneswar 

98 ) K. L.P. Sawian ST 13/12/59 22/10/82 14/01/91 01104188 01/01/91 MCD, Shiltong 

99 ) S.K. Mondal UR 06108160 16112185 11/04191 01/04/88 01/01/91 CCC-I, Cal 

100 ) R.N. Pal OR 18/05/47 22109/65 18/03/91 01/09/82 01101/91 CCED-Vl, Cal 

101 ) P. Nifier ST 20112/59 31107/82 28102/91 01/04/88 01101/91 SE(P), NEZ, Shilong 

102 ) J.C. Mondal OR 01/07/49 16108/66 29/05192 01/09182 13/02191 Guwahati P.0-I1, Ghy. > 

103 ) U.C. Talukdar SC 01/09/43 16108169 01104188 13/02/91 AAWD, Guwahati / 

104 ) S.N. Dutta OR 16/08/45 31107167 10106/91 01/04I88 13/02/91 CED-VI, Cal 

105) Sarnbhu Prasad OR 10/10/44 11106163 - 10/04/91 PCC, Patna 

) Chandra Kala Dutta Sc 03/06150 17102/69 08/08/91 10/04/91 GCD, Guwahati 

107 ) Sadhaia Roy OR 04101/42 10106/68 ' 	10107191 01/04/88 10104191 CCED-V, Cat 

108 ) P.C. Sarkar Sc 10/04/49 02109/72 08/07/91 01/04/88 10/04/91 CCEC-1, Ca 

109 ) Radhey Devi UR 13/03148 17/07168 22/04/91 10/05172 10104/91 MCD-), lmphal 

110 ) Nomita Da.sgupta UR . 13/03/51 25111/69 10/07191 01/04/88 10104/91 CCED-V, Cal 

111 	) B.C. Biswas OR 01105/51 23102/70 14/06/91 10/04/91 CCED-lI. Cal 

Superintnding Engineer. Coordination Circle (ER'.. Cl WD irariPJace. 234/4 A.J. C. Bose Rod, Calcutta -20 Page 4 of13 
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16/03/70 05/06/91 01iO4/88 

12/07/71. 14/04/91 01104/88 

05107/77 30/09/92 01/07/85 

07/09/73 01/11/91 

25/01/74 14/10191 01104188 

07111177 18/11/91 01/04/88 

17/04/68 21/1 2191 01106/78 

08/01/63 07/02/92 01/03/77 

06/03163 20/01192 

06/04/63 31/01/92 

05/04/80 03/08/92 

26/04/79 29/01192 26104/82 

29/09/91 05/06/92 

16111/82 11/05/92 

03102/84 22/01/92 

23104187 02/03/92 07112/79 

18108/61 18/03/93 01108/68 

.18/05187 19/05/92 

16108/85 02/0 3/92 07/02192 

02108/68 08103192 

13108/68 16104192 

19/08168 29/05/92 

22/08/68 06/04/92 01104f88 

11/07/69 10/04/92 01 /04/88 

06109171 10108/92 

03103173 06/03/92 05/05/92 

16101174 11/05192 01/04/83 

14/08168 24104/92 

10104/91 cbi)-vh:. Ct 

10/04/91 CC-I, Cat 

21106191 . GOEC, Guwahát 

21106/91 RCD, Ranchi 

17/09/91 COD-tV, Cal 

17/09191 COED-U, Cal 

01/11190 CCD-1, Cal 

13/01/92 ROD, Ranchi 

13101/92 PCD-1 ,  Patna 

13/01/92 DCD, Dhanbad 

13/01/92 CCD-VIU, Cat 

13/01/92 CCD-Vtl, Cal 

13/01/92 AAWD, Guwahati 

13101192 GCD, Guwahati 

13101192 CCEC-U, Cal 

13101/92 COED-Itt, Cal 

13/01192 lCD, Agartala 

13/01/92 . COD-V, Cal 

13/01/92 CCD-III, Cal 

20/03/92 GCD, Guwahati 

20103/92 ACC-1, Guwahati 

20103192 GCED-II, Guwahati 

20103/92 BFRC, Cat 

20/03/92 GCED-1, Guwahati 

20103/92 SCC(EZ-I), SiUguri 

20/03/92 -. PCED, Patna 

20/03192 BCD-I, Bhubaneswar 

20/03/92 AAWD, Guwahati 

12 ) B.P. Mukherjee UR 01/05/49 

113 ) S .K. Ghosh U R 13/09/48 

114 ) Sandhya Sardar SC 02/05/55 

115) Md. M. Alain UR 02/04145 

116 ) R.K. Bhadra UR 26/11/55 

117 ) R.L. Roy UR 20/12/52 

118 ) C. K. Sarnanta UR 19/11/46 

119 ) R.R Routh UR 06/04/43 

120 ) S.D. Bhattacherjee UR 07/09/41 

121 	) D.K. Dasgupta UR 14/01/45 

122 ) Kartick Prasad ST 15/1 C157 

123 ) R.K. Biwas SC 07107/58 

124 ) G.N. Sai1ia ST 24103153 

125 ) P.K. Rabha UR 17/06159 

126 ) S. Mazurndar UR 14/01/59 

127 ) Gouri Rani Ghosh U R 14112/57 

128 ) P.K. DevBarma ST 01101142 

129) M.K.Paul UR 11/11/44 

130 ) Ashis Kr. Nath UR 01101/60 

131 
)- S. Bardoloi UR 01112/49 

132 ) Swapan Bhattacherjee UR 02/10/47 

133) R.C. Das UR 01102/50 

134 ) Gita Rani Dutta UR 01104/47 

135 ) Niyati Ghatak UR 29108/49 

136 ) S.K. Mitra UR 25/03/43 

137 ) R. Roy Yadav UR 03101/42 

138 ) S.K. Misra 	- UR 03/1 0157 

139 ) H:N. Sharma UR 12/09149 

~ ~ C)f L ~) 
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RCVerma 
141 ) B.N. Bera 	

UR 	10103/53 	13109173 	-1i1 1/92 	13109/76 	21/09192 	BCD-ll, Bhubaneswar 

142 ) P.K. Biswas 	
hR 	IQ/09/45: 31/01/74 	08103/93 	01/04/88 	21109192 	BCD-1 BhubanesWar 

143 ) G. Murtaza 	
UR 	0210,8154 	30/01174 	12/04/93 	 21109192 	CCD-tfl, Cal 

144 ) S.R. Goswanii 	 UR 	01104145 	14/04176 	20111192 	 21/09/92 	CCCIII, Cal 

145 ) R.K Das 	
UR 	15/11153. 08/06176 	14/12192 	01104/88 	21/09/92 	CCED-ll, Cal 

) 	 UR 	28109/52 	21109/76 	16/11/92 	 21109/92 	CCD-111 Cal 

146 5KMukherjee  21/09/92 	CCED-IL Cal 

147 ) H.P. Sirigh 	
UR 	11106/54 	22107/77 	14/12/92 	 .  

148 ) A.R. De Sarkar 	 UR 	10110154 	19108/77 	16111/92 	 21/09192 	CCD-V1Il, Cal 

149 ) N.B. Mazumder 	
hR 	16/11/48 	23111/77 	17112/92 	 21/09/92 	CCEC-II Cal 

150 ) P.K. Mizar 	
SC 	11/12140 - 14/12161 	12101194 	01108/88 	07/07/93 	GCD, Gangtok 

151 ) D.P. Chatteiiee 	
UR 	18/01/42 	17103/62 	01/12/93 	01/03177 	07107/93 	CCD-IV, Cal 

152 ) S.K. Basak 	
UR 	05102/41, 	16105/63 	12/07193 	01/07/80 	07/07/93 	CCD-lI, Cal 

153 ) G. Mazumdar 	
UR 	07/02145 	12/06/63 	14/07/93 	01/07/80 07107193 	CCD-lV Cal 

154 ) Triloki 	
SC 	30/07/41 	04/03/66 	14/09/93 	01 /07/80 	07/07/93 	BBhawan P. Divr.(El), Cal 

155 ) Madhuri Das 	
UR 	14/02143. 	01/07/63 	05111/93 	01 109/82 	07/07/93 	CCD-1V, Cal 

156 ) S.P. B1attacher.1ee 	
hR 	23/08143 	21108/63 	30/07193 	01/09/82 	07/09/93 	CCDI, Cal 

157 ) Srinibas Chakraborty 	
UR 	13/01/45 	2711 0/64 	21/07193 	01109162 	07/07193 	CCD-ill, Cal 

yopadYaY 	U R 	12/02145 	1 7I1 1/64 	14107193 	01/09/82 	07/07/93 	CCD-tV, Cal 

158 ) A. R. B and 	h  

	

01 /09/82 07/07/93 	BCO Barasat 

159 ) Sabitri Biswas 	
UR 	01/12143 	07(12/64 	30/09/93  

160 ) Sunit Kr.Chatteriee 	 hR 	11/04/46 	08108166 	03/08/93 	01 /09/82 	07107/93 	CCD-1, Cal 

) 	 u..ssain 	 UR 	01/01/47 	05/05/67 	29/07/03 	01/09/82 	07/07/93 	GCEC, Guwahati 

161 	Md. A. J-1 

	

07/07/93 	CCD-1, Cal 

162 ) R.S. Barua 	
ST 	01/03153 	03/01/74 	12111/93 	31/10/80  

163 ) D. GarNayak 	
UR 	22/11/55 	15106181 	18/12/93 	01/04/88 	07/07/93 	BCD-1, Bhubaneswar 

164 ) Bhajarnana Panda 	
hR 	10/11157 	29107/85 	30/10/93 	01/04/88 07/07/93 	BCD-1, Bhubaneswar 

165 ) V. S. N. Murty 	
UR 	24/07/61 	29107/85 	30110193 	01/04/88 07/07/93 	BCD-1, BhubanesWar 

166 ) Santa Acharya 	
UR 	11/02158 	07104/87 	10108/93 	07/07189 	07/07/93 	CC-II, Cal 

SC 	10/07164 	03112/90 	01/11193 	12106191 	07107/93 	CCDIV, Cal 

167 ) Tapan Naskar  

u1i1jtCi1(th1 Eiiiner. 	
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) 

S P Sengupta UR 15104/45 27111170 19/04/94 

..... 

01 /04/88 14/12193 BCDbrJt 

 S.K. Chakraborty UR 18111154 06109/73 31/01194 01/04/88 4i193 CCED-lv, Cal 

 M.C. Ghosli UR 01110149 13109173 07103194 14112/93 G(EZ-l),Silguri 

171 
) Biswanath Pine UR 23106154 24/01/79 11104/94 01104/88''14/12/9 'CdED-II, Cal 

172 
) 

B.D. Chakraborty UR 0603/55 24101179 01/02194 01104/88 14112193 CCEC-ll, Cal 

173 
) logen Ch.Das Sc 01/12149 09103/79 04/03/94 01/04/88' 14112193 GCD, Guwahati 

174 
) Debashish Dutta UR 23/04/58 16104/79 07/03/94 01/04/88 14112/93 SE(P), El, EZ, Cal 

175 
) L. Rajendra Singh UR 01 /03/47 16105/66 20/1 2/93 14/12/93 MCD-ll, Imphal 

176 
) T.S. Tomar UR 23/12/51 10105/72 28112/93 01/04/58 14/12/93 RCD, Ranchi 

177 
) G.R. Pattanavak UR 03103/56 06108181 18/12/93 01104/88 14/12193 BCD-1, Bhubaneswar 

178 
) 

M.K. Bhartacherjee p- UR 30/10/52 23/09/81 30108/94 01104/88 14/12/93 SE(P), NEZ, Shilong 

—'is 
) Ajit Das UR 03/01156 29104181 - 17101/94 01/04/86 14/12193 GCD, Guwahati 

180 ), Bithika Basak UR 12112147 21111/77 30103/94 01/04/88 07/03/94 COD-VU, Cal 

181 
) Nitai Halder UR 05/02/53 23111/77 05104/94 01 /04/88 07103/94 CCD-ll, Cal 

182 
) Sunil Kumar Mondal 	" SC 17/01/54 25/11/77 22/08194 01 /04/88 07/03194 GCD, Guwahati 

183 
) Biswajit Ch. Dey UR 19/12/59 27/02178 04/07/94 01/04/88 	. 07/03/94 CCD-V,Cal 

184 
) Arnalendu De UR 04/04/55 18/01 /79 25104/94 01/04188 07103/94 CCD-IV, Cal 

185 
) Ashok Kr. Baneijee UR 12/10/57 27101/79 21/04/94 01104/88 07/03194 CCD-1, Cal 

186 
) Sabita Das SC 07/07/54 21104/79 25104/94 01/04/88 07103194 CCED-V, Cal 

187 
) 

Swapan Debnath UR 20/09/53 31107/79 18104/94 01/04188 . 07103/94 NLD, Cal 

188 
) Basudev Sil UR 01101154 31/07/79 10/05194 01104188 07103/94 CCDIV, Cal 

189 
) Nitender Mohan De UR 15/12/55 19104182 25103/94 01104188 07/03/94 CBCD, Cochbehar 

190 '1 RB. Paul UR 11/04143 04105162 30/06/95 01/03177 06101/95 MCD-U, Malda 

191 
) RP. Singh UR 09112/43 18101163 10105/95 01103/77 06/01195 PCED, Patna 

192) A.K.Chatteijee 	. UR '01/04/44 23102163 13/01195 01107180 06101195 DCD, Dhanbad 

193 
) N.P. Gliosh UR 06103141 05112164 02103/95 01109/82 06101/95 BFRC, Cal 

194 
) Nita Mitra UR 20/11142 12102165 01/05/95 01109/82 06/01/95 CCED-V, Cal 

195 
) A K Mazumder UR 29/05/48 21/09165 23105/55 01/09/82 06101/5 RCD Ranchi 

Supeintndn Engineer, Coordination Circle 	R), OP WD;Nizani Palace, 234/4 A.J. C. - Bose Rod, Calcutta-20 - P a e 7ofi3  



01/12/45 

t2h2/41 

01002149 

08/01/53 

12103/54 

12/06167 

10/02/60 

28/02/63 

01/03/65 

0(i1 2/69 

08/12/64 

19/01/68 

01/11/57 

08105/47 

15/01/44 

07/06/44 

G 3 /10/42 

01/01/48 

24/03/54 

20/05/54 

07/05/57 

10/11/59 

0!1 2/60 

02/11/64 

08/02/59 

03/01/59 

16/11/60 

28/02/61 

SINo 	Name 	 Calegory 

196 ) A.K. Kar 	 UR' 

S.RDas 	 SC 

Ganesh Cli. Das 	 UR 

A.B. Roy 	 SC 

Pradip Kr. Das 	 SC 

201 ) Blandina Nongkingra 	 ST 

202) Prabir Kr. Das 	 UR 

203 ) Miss Niihiya Many Shakher ST 
204 kMissKipnulelien 	 ST 

205) Miss Lucky Khasnobish 	ST 

206 ) Sonmath Adhikari 	UR 

207 Sandecp Kr. Nandi 	 UR 

208 ) Slukhendu Saha 	 UR 
209) Rita Banerjee 	 UR 

210.) A.K.Chakraborty 	 UR 
211 ) PX.Mazurnder 	 UR 

M. M. Chakraborty 	UR 

GargiLinaKar 	 UR 

R.K.Som 	 UR 

NianikaBasak 	 UR 

NtaiCitDas 	 SC 

217 3-' Swapan Kr. Chakraborty 	UR 

218 , JaQannath Paul 	 UR 

219 ) Kanti Achaiva 	 UR 

220) Sanjov Kr. Karan 	 UR 

221 )'D. Debnath 	 UR 

J.P.Sapui 	 UR 

Gurudas This 	 SC  

1)OEInCPWD TDOEinGradcDOCONF Deemed Di 

	

16/02/66 	10/02/95 	61109/82 	06/01/95 

	

22/06166 	24101/95 	01/09182 	06/01/95 

01/08184 	06101/95 

	

07106/71 	. 	 01108/84 	06/01/95 

	

06107181 	25/03/95 	02/04/88 	06/01/95 

	

24/11/88 	17/1 0/95 	01/04/91 	06/01/95 

	

06/03/89 	06103/95 	06103/91 	05/01/95 

	

26107/84 	13/01/95 	26107/91 	05101/95 

	

02/08/89 	30101195 	 06/01/95 

	

03/08/89 	30101/95 	 06/01/95 

	

14112/90 	16/05195 	 06/01195 

	

24/12/90 	19106/95 	 06101/95 

	

07110/91 	03/05195 	 06/01/95 

	

03/10168 	05/04/95 	01/04/88 	03/04/95 

	

20101/69 	30/10/95 	01104188 	03/04/95 

	

.17/08171 	19/07/95 	 03/04/95 

	

10111/71 	06/04/95 	01/04/88 	03/04/95 

	

23/12/71 	05106195 	01/04/88 	03/04/95 

	

04/02/72 	12/10/95 	01/04/88 	03/04/95 

	

03/06/72 	15/05/95 	01/04/88 	03/04/95 

	

04/08/82 	13/09195 	01104/88 	03/04/95 

	

1/10182 	09108/95 	01/04/88 	03104195 

	

05/11/82 	15/12195 	01/04/88 	03/04/95 

	

10/04/85 	05/07/95 	 03/04/95 

	

13109185 	05/06/95 	01 /04/88 	03/04/95 

	

29111/85 	29/04/95 	01/04/88 	03/04195 

	

02/12185 	12/06/95 	01104/88 	03/04195 

	

19/10/89 	17107/95 	01104/92 	03/04195  

)SityOfTice 

SE(P), IBBZ, Shguri 

CCD-VtH, Cal 

- SCEC, Guwahati 

CCD-1, Cal 

GCED-1, Guwahati 

SE(P), NEZ, Shilong 

CCD-Vll, Cal 

MCD, Shitong 

TMD, Tura 

MCD-1, Imphal 

lCD, Ishiampur 

BCD, Barasat 

BBhawan P. Divn(El), Cal 

CCD-V, Cal 

CCEC-1, Cal 

CCED-t, Cal 

CCD-1, Cal 

CCD-Vlll, Cal 

SCED, Siliguri 

SCC-I, Sitiguri 

CCEC-U, Cal 

GCED-1, Guwahati 

SCED, Sitchar 

CED-VI, Cal 

CCD-V, Cal 

CCD-VI, Cal 

CED-VI, Cal 

SCD, Sitchar 

Fgd1e. . 	 C'r. 	,. 	-\\') ' 	r• , 	23•4 Al. C. Bose RoJ, Calcutta-20 	 1.3 



Name 

 Dipak Mishra 

 Amal Kamti Das 

 Lakshiram Kac)ari 

 N.P.Mon&al 
228 

) Sundeswar Roy 

229 
) Anjali Bala Mondal 

230 
) 

Debi Rani Chatterjee 

231 
) JonakiBoro 

232 
) A. K. Ghosh 

233) N. C. Kar 

234 
) 

Dibyendu Chakraborty 

 Purnendu Mondal 

 K. Chowdhury 

237 
) Alok Kr. Dutta 

238) D. Ghoshal 

239 
) 

A. K. Chakraborty 

240 
) A. K. Roy 

241 
) Sanjoy Biswas 

242) Asish Kr. Kundu 

243 
) Bhaskar Roy 

 Ujjwal Bhattachaiiee 

 Pradip Kr. Das 

 M. L. Adhikaiy 

247 
) D. P. Pradhan 

248 
) S. Hussain 

249 
) Krishna Dutta 

250) S. C. Koyal 

251 
) R. L. Samadar 

ctgor) 

Sc 
	

19f12/62 

UR 
	

31h0/6 

ST 
	

01/07$4 

S 
	

12/01M5 

UR 
SC.- 	03/O1/46 

UR 
	

31/12/44 

ST 
	

01/11/68 

UR 
	

01/12/45 

UR 
	

04/03/45 

UR 
	

01 /01/67 

Sc 
	

09/01/67 

UR 
	

28/10/60 

UR 
	

16/07/49 

UR 
	

13/03/51 

UR 
	

16/06153 

Sc 
	

18/12/56 

Sc 
	

28/05/59 

UR 
	

06/03/66 

UR 
	

02/12/61 

Us 
	

07 /02/64 

Sc 
	

01/07/60 

UR 
	

18/01/48 

UR 
	

29/11/61 

UR 
	

05/03/44 

UR 
	

20/08/46 

UR 
	

11/10/45 

UR 
	

17/03/47 

0  
j)$inWl) ))OimGrdeD1i' Oeemed 	Oflice 

- 	 24i101B9 17/OW95,, . 01110/91 	30164/95' s  SCD, Sitchar 

28/143 25/05/95 01110191 16105195 ScE, Silchar 

18109/89 . 	
.. 1&)7/96 •CED-t, Guwahati 

21C3J6,7 (1/09/82 1&07/96 CCD-V, Cat 

24106163 17107)96 01107/80 16107196 CCED411, Cal 

14)059 17/07)96 01)08/84 16107/96 CCD-I, Cal  

21/09/65 24/07196 01/09/82 16/07/96 CCD-I, Cal 

03/10/89 31/07/96 13110/92 16107/96 GCED-1, Guwahati 

28/08/65 30109/96 01 /09/82 16/07196 	' ccb-Vi, Cal 

1411 0/66 22/07196 01/09182 16107196 NLD, Cal 

28/09/88 13/01/97 16107/36 CBCC, Coochbehar 

28112/90 31/07/96 16/07196 CCC-ll, Cal 

14/10/91 10/12/96 16107/96 BLCD, Balurghat 

26106/67 24109196 01 /09/82 13109/96 BFRC, Cal 

30/03/71. 04/11/96 01104/88 13/09136 KCDl, KNagar 

12109173 19/09/96 13/09/96 SE, Ccord(ER), Cal 

24/1 2/79 11103/97 13109196 CCD-Ll, Coochbehar 

11103/80 27105/97 13/09/96 SMD, IBBR, Siflguri 

24/08/81 07/11196 . 131091196 MCC, Berhampur 

12110181 07110/96 13109196 CC-11, Cal 

31110181 09/10196 13/09/96 CCD-\'i, Cat 

29/10/82 05102/97 01104/88 19/12196 SCED, Sitchar 

14/11177 01/04197 01/04/88 24/02197 MCMD, Berhampur 

16/08/82 20/06/97 - 04/06/97 BCD-t, Bhubareswar 

15/01/63 . 
. 22/09/97 DCD, Dhanbad 

01112164 29(09/97 01109/82 22109197 SE(P), El, EZ, Cal 

07/10165 	. 31s1 0/97 22109197 DW(under ADG Cat) 

25110166 -. 30/09197 . 22/09197 SE, TLQA, Cat 

Page 9 of 13 
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252 ) MahesaLt Ghosh US 15l?4M8 05105/67 29/09/97 01/09/82 22/09197 CCD-1 Cal 

253) lnpti Paul UR 34145 21101I74 01104198 12103/98 CCDill Cal 

254 ) D. Mu1..hopadhya UR 18/C145 27103176 20103/98 12/03198 CCD-Vlll C 

255) R. B. Gupta UR 19/12144 04101/63 * 12/O3/98 PCC, Patna 

256 ) Sachmdanand p 01101147 06/04165 28/05198 SE(P) EZ-l) Patna 

257 1 P R Anand\ 01/07/50 20/11180 26/10/98 08109198 SE(P), IBBR Siliguri 

258 ) C. K. Bhumi'I 08110/66 20/12/90 08/10/98 20112/92 08109198 SMD, IBBR, SUiguri 

259 ) D. Dutta 19/06167 08/02/91 08109/98 SCD(IBBZ), Siliguri 

260 ) G Banerjee 	1 2/11/53 09108/79 08/09198 KCMD, K'Nagar 

261 ) Alaudclin Ansari - 
0!01/43 12/03/63 12/10/98 01/07180 23/02/98 CE(EZll) Patna 

262 ) 'N K. Arubasta 28102144 01105/63 31/03198 01/07/80 23/02198 PCD-11, Patna 

263 ) Sambunath Prasad 10101144 11106163 - 23/02198 PCD-ll, Patna 

264 1 I B. Misra 08!03/43 24/10/63 - 23/02/98 PCEC, Patna 

265 ) K. R. Das 27102/61 1  29109/83 1  28101/99 29/09/85 29/1 0/98 AMD, Agartala 

266 ) S. K. Chatte'rjee 01 /01/47 30/08/67 17105/99 01/08/84 29/10/98 MCD-1, Malda 

267 ) Suhhash Bhattahaijee 30/01/60 23/09/81 29110198 SMO, Sitchar 

268 ) G. C. Paul - 23105/59 19110/83 02/1 2198 19/10/86 29/10198 SCD(EZ-,Siliguri 

269 ) Tapas Bose 07/10/58 20/10/83 12/02199 lCD, Islampur 

270 ) Biplab Kr. Ghosh 07109158 25/02/84 12/02/99 lCD, Isiampur 

271 ) Prabirkr. Paul 09/01/61 06112185 16104/99 12/02/99 BLCD, Balurghat 

272 ) Anup Kr. Ghosh UR 14/09/59 27/10/83 13/10/99 01 /04/88 30/09199 AMD, Agartala 

273 ) Santosh Malakar Sc 04101/61 23/10/89 13/10/99 01/04/88 30109199 AMD, Agartala 

274 ) Bijaya Bhattacharjec UR 15/12160 16/12/85 12/10/99 01/04188 • 30/09/99 AMD, Agartala 

275 ) S. A. Laskar 01101/60 30112185 • 	04104/00 01/04/88 30/09199 GCD, Guwahati 

276 ) A. L. Biswas Sc 23103/67 01/06/92 04/10199 12/06/96 30/09199 SE(P), (IBBR), SiUguri 

277 ) Debasish Mukhopadhyay UR 28108/59 06/01/66 06/01186 	- 01 /04/88 30/09199 NAAP Dvn, Guwhati 

278 ) Kesh Benov Sinh UR 01102/60 15/07/86 15107186 15107/88 30/09199 MCD-1, Imphat 

279 ) S. P. Dey UR 31/05/46 08/11165 13/04/87 24/12173 30109/99 BLMD, Balurghat 

t'L 	
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1>4Th 

01/0167 	20104192 

b9/12?44 	08105/75 

O1PI64 	14k7i87 

01A)16O 	2ti07/&7 

10/02152 	19/02173 

10/01/67 	10105/94 

20/04/65 	29102188 

18101/58 	24111182 

30101/67 	05102191 

06/01/58 	1 6I08177 

15/08166 	30109/88 

14/10161 	10110/88 

29111/62 	12/10168 

23/06/68 	28110/88 

01 /01/67 	27/04/92 

13/11/64 	24111/88 

03112/61 	06/11/85 

01101/66 	17104189 

05/06/66 	19107/93 

14102/55 	24101/78 

01/02169 	03/08189 

17110/68 	19/09/69 

21/01/68 	05/10189 

12/08/67 	18104192 

18109/55 	21/06/78 

16/10/89 

07/07/65 	19/10189 

15/01168 	24110/69 

I 

SLNo 	Name 	 4tegory 

1 280) 

281 ) R. B. Gupta 	 UR 

282 ) G. Sengupta 	 UIR 

Biva Sen 	 UR 

K. K. Mondal 	 Sc 

P. K. Mondal 	 UR 

286 ) Kalyani Das 	 UR 

Gopinath Saha 	 Sc 

Pradip Kr, Das 	 UR 

289 ) Mohan Monthi 	 UR 

290 ) Hirnadri Ghosh 	 UR 

291 ) K. C. Nayak 	 UR 

Gopa Sannyal 	 UR 

S. C. Majumdar 	 UR 

P.K.Das 	 UR 

Subhasish Dey 	 UR 

298 ) Asish Roy 	 UR 

tvtha Sharma 	 UR 

P. K. Rath 	 UR 

299 ) B. C. Paricha 	 UR 

L. ibomeha Singh 	 UR 

K.KSardar 	 Sc 

PankajDas 	. 	Sc 

S. Bhattacharya 	 UR 

R.P.Singh 	 UR- 

Chandan Sonowal 	 ST 

308) S..Baidya 	 Sc 

307) Kanchan Das 	 ° Sc  

3 
B DOEtuGridj)OCONF DecilAvy b() 

01/10/99 	20/04194 	30/09/99 

30109/99 

14/07/89 30/09199 

29/10199 	01104/90 30109/99 

07/10/99 	01101/78 	30/09/99 

01/10199 	10/05/96 	30/09/99 

05110/99 	01104/90 	30/09199 

09/11/99 	01/04/88 	30/09/99 

01110/99 	05/02/93 	30/09/99 

01/06/00 	01 /04/88 	30109199 

30109/88 	 30/09199 

13/07100 	10/10/90 	30/09/99 

01/10/99 	12/10/90 	30/09/99 

28/10/88 	01/04/91- 	30/09/99 

04/10/99 	01/04/96 	30/09/99 

05/10/99 	01104/91 	30/09/99 

04/10/99 	01/04/88 	30/09/99 

13/1 0/99 	17/04/91 	30/09/99 

08/03/00 	 30/09/99 

24/01178 	01/04/88 	30109/99 

07110/99 30/09/99 °  

I 9/04/00 ° 19/09/91 ° 30/09199 

08110199 ° 30/09/99 

05/10/99 	- 	 30/09/99 

01/12/99 ° 	01/04/88 	30/09199- 

16110189 	15/10191 	30/09/99 

07110/99 	19/10/91 	30/09199: 

24/10/89 - 01/04/92 	30109/99  

@9 st-v Office 

MCD-II, Berharopur 

° PCC, Patna 

SMC, (BBR), Silchar 

• PD$l, Gwahat 

BLMD, Balurghat 

MCDI, Mada 

ADH(MCD), ShIong 

BCD-H, Bhubaneswar 

MCMD, Berhampur 

CE(EZ-II), Patna 

SE(P), IBBR, Siliguri 

BCC, Bhubaneswar 

KCMD, KNagar 

NAAP Divn., Guwahati 

lCD, Agartala 

MCD, Shilong 

KCMD, K'Nagar 

PCD-tI, Patha 

SCC, EZ-I, Siliguri 

BCD-U Bhubaneswar 

MCD-I, Imphal 

SMC, (IBBR) SUchar 

SCD, Sitchar 

SE(P), (IBBR) Siliguri 

SE(P), EZ-11 1  Patna 

GCD, Guwahati 

MCD, Shif ong 

SCC, Slichar. 

Eniuer. ( 03x1 	i:-jt 	- :' d-i°1 	°'P 1°). iin P'4x. .3!4 AJ. C. Bose Rod, Calcutta-20 	V 	 H f 1 3 
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Category 

	

..Sc - 	01Y01169 

	

ST 	: 01/02/65 

	

UR 	/09/65 

19/01/49 

ST. : 08/02160 

ST . 10/03162 

UR 

	

Sc 	26102/54 

	

ST 	01/12/58 

	

UR 	31/03/60 

	

UR 	05/11162 

	

UR 	01105160 

	

Sc 	23106/60 

	

Sc 	31/12159 

	

UR 	21 /08/64 

	

UR 	01/11/64 

	

SC 	33/05/68 

	

UR 	01103157 

	

Sc 	16/08/54 

	

UR 	25/08/71 

	

UR 	12/07164 

	

ST 	12/03/67 

	

ST 	19/01/67 

	

Sc 	10/08/68 

	

UR 	28101/66.' 

	

UR 	12/05166 

	

Sc 	.10/07168 

	

UR 	16/04/69 

) .flOEinGra 

09/05)00 

• 06/10/99 

04/10/99 

10/11/99 

01/11/99 

02108/63 

29/11/99 

11/10/99 

01/07/00 

05/10/99 

10/12/99 

01/11/99 

11/10/99 

• 03/02/00 

04/10/99 

02/02/00 

13/10/99 

04/10/99 

05/10/99 

04/10/99 

23/09/00 

06/10/99 

07/10/99 

28/10/99 

28/10/99 

04/10/99 

10/11/99 

deDOON De6ñ&1 DOty .Offidé' 

- . 	•..•.-.. 30109199 	NAAPDvhGuwahati 

01/08/91 	30/09/99 	MCD, Shllbng 

28/12/91 	30/02/9' • SMO, 1BB, Siliguri 

	

01104/88.. ...30/09/99 	SMD, (tBBR), Slichar 

	

30(09199 	BCD-ll, Bhubaneswar 

19109/91 	30/09199 	RCD, Ranchi 

	

01104192 30/09/99 	BCED, Bhubaneswar 

	

11107/90 30/09199 	KCMD, K'Nagar 

	

01/04/93 30109/99 	TCD, Tezpur 

	

30/09/99 	SCC(EZ-I), Siliguri 

01/03/SO 	309199 	SMD, IBBR, Siliguri 

	

27105/92 . 30/09/99 	PD-il, Guwahati 

	

03/06/92 30109199 	NAAP Dvn, Guwahati 

	

05/06/92 30/09199 	SCED, Slichar 

	

30/09199 	CBMD, Coochbehar 

	

30109199 	SCD(IBBR), Siliguri 

	

20/08/92 30/09/99 	lCD, Agartaa 

	

30/09199 	MCD-il, Imphal 

	

30109/99 	KCD-I, K'Nagar 

	

08/11/92 30/09/99 	CMD(BBR), Coochbehar 

19/11/92 	30/09199 	lCD, Tezpur 

	

06112/92 30109/99 	GCD, Gangtok 

30/00/99 • MCD-U, Imphal 

	

08101/93 30109/99 	GCD, Gangtok 

	

30/09/99 	BCD-UI, Bhubaneswar 

26112192 	30/09/99 	S(P), (II3BR), Siiguri 

27112/92 	30/09199 	SE(P), (IBBR), Sfliguri 

	

19105/96 30/09199 	lCD, Agartala 

oCPW 

20101/89 

01/08/89 

• 28/12)89 

23/09/81 

13/09/89 

19/09/89 

06/04/90 

05/08/72 

16/11/81 

09108/82 

10106/91 

28105190 

04106/90 

05/06/90 

27/06/94 

05/12189 

24110/90 

21/02)86 

08/11/90 

19(11190 

05/12/90 

19/12/90 

• 08/01/91 

24112/90 

26/12/90 

27/1 2190 

19/05/94 

VIk 
SINo 	I Name 

308 
) S. C. Sarkar 

309 
) 13. Dingdoh 

310 
) Sri Moloy Paija 

311 	
) p. Sarma 

 D. Tudu 

 G.C.Mandi 

314 ) B. Mukherje 

315 
) T. N. Rajak 

316 
) P. K. Rarnachari 

317 
) Bireswar Dutta 

318 
) G. K. Pandit 

319) S. K. Chowdhury 

320 
) 

R. C. Mondal 
321 

) KanuRanjan.RoY 

322 
) 

Debasish Mukhopadhyay 

323 ) P. Chakrabort.y 

324 ) N. K. Das 

325 
) T. N. Singh 

326 
) 

S. N. Mondal 

327 
) Manik Dey 

328 
) Swapan Dutta 

329) T. C. Serpa [Siliguril 

330 
) J. Chinkovang 

331 
) 

A. K. Maitra 

332 
) 

Uday Sankar Sings 

333 
) Kiran Sankar Paul 

334 
) Sukrit Biswas 

335 
) A. K. Dutta 

P 	3 
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SINo 	Name 
	 Category 

336) M. K. Chakrahorty  UR 

337) Bilrarn Singh 
338) R. N. Routh 
339) S. Bhattachariee UR 

340 ) S. N. Ghosh 

341 
) Samir Kr. Halder SC 

 S. C. Mondal SC 

 T. K. Saha 1Sub-Dvn MaldaI UR 

 S. Thatal(Bhattacharya) sc 
 AlokeDa-s Sc 

346 ) B. M. i)as 

347 ) A. K. Das 

 G.Das SC 

 B.K.Nag 

350 ) N. C. Mondal Sc 

351 
) S. C. Saha 

352 ) P. Roy 

353 ) Tapan Mukherjee UR 

354) Ramprasad Singh UR 

(3 
poD 	 DOEinCradeDOCONF Deemed I)OSrty Office 

ei/09154 	06008179 	31/01)00 	01104/88 
	

25101/00 	MCC, Malda 

20/03146 	0108/79 	02/02100 	01104/88 25/01100 	RCED, Rnchi 

011W54 	23?11/79 	01105/00 
	

25/01100, RCD, Ranch 

09/19/58 	10110/80 	14/02100 	01104188 
	

25/01100 	SCD(EZ4). Siliguri 

07101/61 	16110/80 	14/02100 	01104/88 
	

25/01100 	BLMD, Baturghat 

25/06162 	25/01 /91 
	

25/01/00 	MMC, Murshidabad 

01/08/61 	22101191 	31107100 	22/01/93 
	

25101/00 	BCD-U, Bhubaneswar 

25/06/67 	30101/91 	03/02100 	30101/93 
	

25101/00 	COD-VU, Cal 

21/04/68 	01/02/91 	31101100 	01/02/93 
	

25101/00 	SCED, Siliguri 

03/04164 	15102191 	24/02/00 	15102/93 
	

25/01/00 	lCD, Agarta(a 

15/01/61 	20102191 	31/01100 	27/02/93 
	

25/01/00 	PD-U, Guwahati 

11/03164 	20102/91 	29/01/00 	01 104/93 
	

25/01/00 	NAAP Divn., Guwahati 

01/08164 	20102/91 	24/02/00 
	

25/01/00 	SMO, Slichar 

28/08/66 	20/07/91 	31101/00 	20/021 93 
	

25/01/00 	CCD, Guwahati 

02/01170 	21102191 	01102/00 	20102/93 
	

25/01/00 	PD-U, Guwahati 

01/07/67 	22/02/91 	31/01100 	22/02/93 
	

25101/00 	GCD, Guwahati 

01/03/68 	22/02/91 	01105/00 	21102/93 
	

25/0 1100 	AAWD, Guwahati 

01103160 	09108/52 	01/07/00 
	

07104/00 	SCC, EZ-1, Siliguri 

30106/42 	24111/81 	29/09/00 
	

07/04/00 	PCD-I, Patna 

- 	 ..- --: '•• 

~T 
Superintend lug Engineer, 
conaIO

/i ':)) 

, 01p Eincr Coor iin Circle (TR ).. CPWD, Ni.zam Paiae 234/4 J. C. Bose Ro Ca]cutta20  , 	 Page 13 of 13 



j4runesfi cDe6 cRgy, B.A. (Distn) LLB 
	 Residen1 

Advocate, Gauhati High Court 
	

Hengrabari Housing Colony 
Central Administrative Tribunal 

	
L.I.G. - 3 (Top  floor) 

Sr. Central Govt. Standing Counsel 
	

Güwahati - 781 006 
Guwahati Bench, Guwahati - 781 005 

	
(0361)2265334, 2221358 

q?gf.ro 	.. 	 'Date....................... 

To, Shri 

Advocate. 

Sub: Copy of written statement in O.AIMP.No.  

Sir, 

Please find herewith a copy of written statement whióh is being 
filed today. 

Please acknowledge receipt. 

Yours Sincerely, 
• 

(ADeb Rdy) 
S r.0 . G. S. C. 

C.A.T., Guwahati Bench. 

Undertake to serve copy to Shri J 04L.J j2v 

(A.Deb Roy) 
Sr.C.G.S.C. 

C.A.T., Guwahati Bench. 

V 
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IN THE CENTRAL ADMINISTRATIVE TRi&TNAL 

S 	 GUWA}IATI BENCH AT GUWAHATI. 

ORIGINAl, APPLICATION NO •276 OF 2002 

B E T W E E N 

Sinti Chandra Kala Dutta 

-Appliant 

-Ve rsuz 

The Union of mdi a & Or 

S 	 -Respondents, 

IN THE MATTER OF 
H 

Reloinder submitted by the appl.i 

cant against written statement 

filed by: the Respondents 

The humble applicant above ned 

filed the reloinder as follows: 

11) That with regard to Paragraph No 	I of 

the 	Written Statement 	the applicant 	begs 	to 

I state that she has accepted her prorotion to -• 

ij, 

. 

otvj> 



4 

H C 
-z- 

the post, of Head Clerk and intimated the sxne 

to the authorities vide letter dated 16-06-1997 

which was annexed in the instant Original 

pplIcation as Anneure-D The question of non-

acceptance ot promotion Ue to .perQULL 

difficulty .dóes not arises It was a democrati.c 

right of the applicant to approach the cadre 

controlling authority for reconsideration of 

her posting order, it cannot be a ground to 

lustify that your applicant did not turn up for 

her promotion posting as stated by the 

Respondents in their written statements Your 

applicant has filed representaticn before the 

Respondent No 4 who is the Cadre Controlling 

Authority for sympathetic r ec.onside ration of 

herV posting on . promotion but the Respondent 

without considering her case on merit cancelled 

the promotion order of the applicants The 

Respondent No 4 even did not consider it 

necessary to give your applicant an opportunity 

to take necessary action, on her promotions 

Thus the Respondents have violated the CPWD 

Manual Provisior V  regarding quick disposal of 

representation submitted by any Gcivt Emplàyee 

to appropriate V  authority 

ft ,  
\YT 



-.- 

2). 	That with regard to the tatenentE 

made in paragraph No 2 of the Written state-

nients the applicant has no comment. 

31 	That with regard to the statements 

made in paragraph No. 3 of the Written tate 

nients the applicant begs to state that the 

Respondents have tried to mislead. the Ncn'hle 

Tribunal reqarding conditional acceptance of 

promotion by the ápplicant. it was an 

unconditional acceptuice of promotion by the 

applicant vide letter dated 1€-0€-1997 which 

has been annexed as 1nnexure-i of this 

reloinder. The representtion Mthmitted. by the 

applicant to the Respondent No. 4 for xnodifica.-

tion of posting order on promotion was not 

disposed by the Respondents rather the 

Respondents have cancelled her promotion order. 

4) 	That with regard to the statements 

made in paragraph No. q of the Written st;ate-

xnnts the applicant begs to state that the 

Respondent. No. I delherately and intenticnally 

had cancelled the promotion order of the 

a  vide Office Order Nc. 9(55)/SEC) EZ/ 



—Ct- 

97/Cal/530 d&ed 08-07-1997 on the grounds of 

refusal/conditional acceptance/non-receipt of 

intination within stipui&ted time period In 

fact, the applicant has given her unconditional 

acceptance vide letter dated 16-06-1997, 

within prescribed period and the sanie was 

forwarded by the Superintending Engineer .ssam 

Central Circle-I, CUPUWD 1. Guwah.ati vide 

letter No 21 (3)/ACC i/E- Ii/2165 dated 09-07 

1997. Thus, the 'respondents hayc clearly 

violated the C.P.W.D. }4anual Provisions and 

crdit;ions given in promotion Order dated 05-

06-1997. 

Jnneure-i is the photocopy of letter 

o. 2 	(3)/ACr 1/E-iI/2165 dated 09- 

07-1997, 	\ 

That with regard to the ztateents 

xtade in paragraph No 5 of the Written state-

nents the applicant: begs to state that the 

Reply has already given in Paragraph 1o. 4 of 

the instant Re1oinder, 

That with regard to the statenents 

:1 	itade in paragraph No 6 of the Written. siate- 

• 	znents the applicant heqs to st:ate that the 

IA tAi 

4 



-5- 

ill reaon behind the subvission of statenients 

,under parágrph 1'o. 4.8 in the Original 

App1icatioñ arizen due to the bifurcation of 

Regi.on-B vide 0/1'4 No. 14i21/91-EC XV(C) dated 

1-09--01 of Directorate General of Works, CPD 

ew Delhi as wider: - 

BIE-Couypriing Zikkinj West Bengal i  

Bihar, Jharkhand, Orisa and part iP 

(Chat tigarh) 

B-Ii-NER Ccmpriing Azsani, Heghaiaya r  

1'agaland manipur i, Tripura, Mizoram 

and ArunachaiaPradeh. 

Annexüre-2 i E. the photocopy of ebove 

Zaid 0114 No. 14/21/91-EC IV(C) da,t.ed. 

i8-O9"O1. 

I ' 	 with regard to the statements  

nde in par.graph No. 7 of the Written state-- 

numts the applicant heg 'to tat that the 

Rpiy ha already given in Paragraph No 	of 

intant.Rejoinder. 

That with regard to the statements 

in paragraph No 	of the Written tate- 



I 

-0 

ments the applicant begs to state that the 

action of the Respondent No..4 is il1egal 

arbitrary violative of Principles of natural 

justice and also violation of fundamental 

rights guaranteed under the Constitution of 

India.. 

That with regard to the statements 

made in paragraph No.. 9 of the Written state-

ients the applicant begs to state that the 

applicant has accepted her promotion vide 

letter dated 1€-06-1997 and which was conveyed 

vide letter No 21(3)/ACC1/E2/165 dated 09-07-

1997 to the Respondeiit No..4 but the said 

promotion in respect of .pplicant was cancelled 

'ide No. 9(55)/Z(C)EZ/CAL/530 dated 08-07-97.. 

That with regard to the statements 

made in paragraph No.. 10 of the Written state-

nients the applicant; begs to state that the 

Reply has already given in Paragraph No.. 	of 

the instant Rejoinder.. 

That with regard to the statements 

nade in paragraph No.. Ii of the Written state-

ments the applicant begs to state that the 

contention of the Respondent in this paragraph 



rX 

44  

S xisleading, in-proper and malafide illegal 

±.d without jurisdictions ln'fact the promotion 

rder as stated in preceding paras are accepted 

ithout, any conditions by the applicant and 

onveyed the same with the prescribed time as 

er conditions given in promotion order dated 

5-0697 'The said proirtoticn of the applicant 

as cancelled by the Respondents on the plea 

hat de to tefual/conditiona1 acceptance/ non 

eceipt of intimation within stipulated period 

2) 	That with regard to the statements 

ade in paragraph i'o 12,13, i', 15,. 16 17,. :19, 

ZO, 21, 22, '23 and 24 of the Written statements 

e applicant begs to state that in the case of 

e applicant she had, very rightly prayed for 

dification of her posting order in place of 

ichar to Guwahati or nearby stations viz--
T zpur, zhiliong In all these three statioi,,ks 

n1Tnber ofvacancjes were existed at the time of 

sting orders' Instead of considering her 

Payer as per transfer/posting policy under the 

WD Manual Provision chpter- (IV) Section-. 

E.(tansfer)para. 23(?)and (B),: the respondent 

deliberately ''io1ated the proiiOn and 

did not donsider,  it necessary to convey 

the action taken by the Respondent on the 



ub~ 

.- . 

1:0~1  - 

repreentatiofl s ubmitted by the appIicant The 

Respondent NoA had failed to prcitect 'the 

intereit of a lady employee of the departrnent 

and who has been promoted, after rendering a 

long service of' 27 yearz As per CPWD Manual 

Vol 1 Chepter-IV Sect ion- B Paragraph-23 (3 and 

SB)' which read as under 

"(a) 	Its transfer from 	a popular station 	to 

outside stâtioi is made on the basis of longest 

continuous stay in the popular station t  a newly 

promoted person need' not, he post;'ad out of the 

popular station unless I 
 he also happens to be 

the longest stayee on that hasis 

(B) When the turn for promotion of, a peson 

comes and the promotion post hapens to be 

in 	another 	staton. -his 	promotion 	orders 

shall he" issued and if he is also due for 

transfer on the basis 	of longet 	stayee 

he 
	

may 	be 	transferred 	simultaneously 	to 

the other station indicating' his relief as 

welL 	If the 	person 	specifically 	refuses 

promotion f  he may ,  he 'pennitted to 	forego 

promotion and his name may be 'removed from 

the paneL He shall not be considered for 

promotIon for one yearn If the panel is 



ID 

-- 

ethauted before one year, he shall he 

considered for promotion along with 

others when the DPC 14eet on the next 

occasion. In the CVCfltr he is actually 

pomoted subsequently; he will take his 

positich in the seniority list in the 

higher grade on the basis of his position 

in the subsequent panel' 

In view, of the sbove f  the written 

.'tatements submittd by the Respondents are not 

correct and also misleading to the H on thi e  

Tribunl The applicant begs to state that she 

is entitled to get her promotion to the post of 

head clerk with retrospective effect from the 

date when the junior persons have been promoted 

to the post of head clerk.. 

I 	 ' 
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VERI ICATION 

I. Smt ChandrEt Kala Dutta, Upper Division 

Clerk r  Office of the Executive Engineer,. 

Guwahati Central Division,. Central Public; Works 

Department Guwahati-21, A e. e. em do hereby 

solemnly verify that the statements made in the 

above paragraphs No are true to my 

knowledge, belief and information. 

And I sign this verification today on this 

the QStday ofo+2003 at Guwhati 

/ 
	

Dec1arant 
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I' -  2001 	17: 17 

• 

No i421/iEC,IV(C) 
dovouuU ant of IndIs  

Mutmoto OancrL of Works 
pubtk Works Dcprtment 

Niman I3hzwW Now Dthi, 
Oaicd th iV Sept-, 2001. 

• Subjct CrctioIL of Nodh Eth R&On U&a prtc Coord11tiOt1 

Rcgicn. 

Tho wt4erigpI ji dctd to refer to the Oct up  Of CoonnMiOfl 

id out-in the CPWD Msrni-1 Vol. I axd tac tht the Rcofl 10 	

cil 	àf West Xia1, Bihr, Od5s As.aaiTh Mi4u' 

lvi ?1ay, .'Ai-unChZ PraC!i zi1 pt of 
Mndhyi I¼dh MU be 

tflfWf4t4 vidl hUT L1TC ofcc1 U 

1. 	B I - Eaen Rrdon : C011fliZi9 Silduin, W Bcngsl4  13h&, 

Sl'iI, Ori 	nd pe1 of M C (Ctth1tih). 

2'. 	B U - N01114 E4teu1 KegIOn : Compiain8 Marn, 

Naga1ad,"Mt Ttipr; 	rifl wid AnmCh1 rr4dL 

For nuttO113 of 	prornotOlk 	 tfer etc., 

• 	giu 'C' wid '1)' e4d itclu&ug work-ohr°(l staff slafl be bfutcntCd 

accordingly and £UoWd to the ' above two rejon* 

bai. SE(Cooit0) 'D,' 	RC1 	thl cotio to ok 	r 

both Rcglon 131 id 138 in  turos of Am f( 	wtdci pra 

10 of CPWI) M4 'Vol. L 

Tue taf1 who re idkfl%l to NER (DII) will be nked to p,lvc their 

wltlinicaa to rc,n1l1 in NER (1111) end 

1. 	Allthw0thw11hchIt 
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